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 [Shri  D.  R.  Chavan.]
 Poraton  for  the  year  1964—
 65,  along  with  the  Annual
 Accounts  and  the  Audit  Re-
 port  thereon  under  sub-section
 (ll)  of  section  3l  of  the
 Warehousing  Corporation
 Act,  ‘1962.  (Placed  in  Library.
 See  No,  LT-532/65).

 िइसाए-डापात  Rerort  or  THE  Law
 ComMMISSION

 The  Minister  of  Law  and  Social
 Security  (Shri  A.  EK.  Sen):  Sir,  on
 behalf  of  Shri  Jaganatha  Rao,  I  beg
 to  lay  on  the  Table  a  copy  of  Twenty-
 eighth  Report  of  the  Law  Commission
 om  the  Indian  Oaths  Act,  ‘1873.  [Placed
 in  Library.  See  No,  LT-53]3/65).

 22.03  hrs.
 ESTIMATES  COMMITTEE

 EIGHTY-SEVENTH  RErort
 Shri  A.  C.  Guha  (Barasat):Sir,  I

 beg  to  present  the  LEighty-seventh
 Report  of  the  Estimates  Committee  on
 action  taken  by  Government  on  the
 recommendations  contained  in  the
 Forty-third  Report  of  the  Estimates
 Committee  on  the  Ministry  of  Rail-
 ways—North  East  Frontier  Railway.

 3.34  hra.

 PUNJAB  CO-OPERATIVE  (EXTEN-
 SION  TO  DELHI)*  BILL

 The  Deputy  Minister  in  the  Ministry
 of  Community  Development  ang  Co-
 operation  (Shri  B.  S.  Murthy):  On

 @ehalf  of  Shri  8  K.  Dey,  I  beg  to
 move  for  leave  to  introduce  q  Bill  to
 provide  for  the  extension  of  the  Pun-
 jab  Co-operative  Societies  Act,  1961,
 to  the  Union  territory  of  Delhi  and
 for  matters  connected  therewith.
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 Mr.  Speaker:  The  question  is:
 “That  leave  be  granted  to  intro-

 duce  a  Bill  to  provide  for  the
 extension  of  the  Punjab  Co-opera-
 tive  Societies  Act,  ‘1961,  to  the
 Union  territory  of  Delhi  and  for
 matters  connected  therewith.”

 The  motion  was  adopted.
 Shri  B.  8S.  Murthy:  I  introducet  the

 Bill.

 2.04  brs,
 MOTIONS  RE:  (i)  FOOD  SITUATION

 AND  (ii)  SITUATION  ARISING
 OUT  OF  DROUGHT  CONDITIONS
 —Contd,
 Mr.  Speaker:  Shri  Kishen  Pattnayak

 to  reply  to  the  debate  on  drought.
 Shr  P.  K.  Deo  (Kalahandi):  At

 what  time  is  the  Minister  going  to
 reply?

 Mr,  Speaker:  after
 him.

 Immediately

 कौ  किन  पटनायक  (सम्बलपुर)  :
 26  करोड़  एकड़  जमीन  को  पानी  और  साढ़े

 तीन  करोड़  किसान  परिवा  रो  कै  लिए  पू ंजीकरण
 की  सुविधायें  जब  तक  इन  दोनों  चीज़ों  के  प्रति
 कृषि  मंज़्ालय  का  ध्ौर  सरकार  का  एपान  नहीं
 जाएगा  हिन्दुस्तान  में  कृषि  की  पैदायार  बढ़
 नहीं  सकती  है  t  यह  भ्रच्छी  बात  है  कि  कृषि
 मंत्री  दावा  करते  हैं  कि  चौथी  योजना  के  अन्त
 तक  हिन्दुस्तान  प्रनाज  के  मामले  में  भात्मनिर्भर
 हो  जाएगा,  जितना  खाद्यान्न  हिन्दुस्तान  को
 चाहिये  उतना  खाद्यान्न  वह  पैदा  करने  लग
 जाएगा  ।  झ्राजादी  के  24  या  25  साल  के  बाद
 झगर  हमें  प्रपती  जरूरत  का  खाद्यान्न  मिल
 जाए  तो  देर  होने  पर  भी  यह  अच्छी  बात  है

 *Published  in  the  Gazette  of  India,
 dated  7-12-65.

 Extraordinary,  Part  T,  Section  a

 +Introduced  with  the  recammenda  tion  of  the  President.
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 लेकित  क्‍या  यह  हो  सकेगा  ?  इस  में  मुझे  सन्देह
 है।  मैं  नहीं  समझता  हूं  कि  सरकार  गम्भीरता
 के  साथ  कोई  योजना  इस  लक्ष्य  की  प्राप्ति
 के  लिए  बना  रही  है  |  इसका  कारण  यह  है
 कि  कल  जब  मैंने  प्रधान  मंत्री  से  पूछा  कि  छोटे
 किसान  को  भौर  पिछड़े  इलाके  के  किसान
 को  लगान  से,  नहरी  लगान  से,  कर  भार  से
 मुक्त  किया  जाएगा  या  नहीं  तो  प्रधान  मंत्री
 जे  इसके  जबाब  में  यह  कहा  कि  यह  विषय  तो
 राज्य  सरकारों  के  भ्रधीन  भाता  है,  यह  तो
 उनके  करने  का  है।  भगर  इतनी  बड़ी  समस्या
 के  प्रति  सरकार  के  सोचने  को  गति  इस  तरह
 की  है  तो  मेरा  यह  सन्‍्देह  दृढ़ीभूत  हो  जाता
 है  t  भ्रगर  सरकार  चाहती  है  कि  पैदावार-
 बुद्धि  की  योजना  बनाई  जाए  तो  राज्य  मंक्षियों
 को  बुला  कर  योजना  कमिशन  को  तरफ  से
 एक  कृषि  नीति  तय  की  जानी  चाहिये  t
 कृषि  नीति  में  क्‍या  क्‍या  चाहिये,  उसका  सारा
 विवरण  तय  करके  एक  योजता  का  एलान
 शीघ्र  ही  हो  जाना  चाहिये  |  भ्रभी  तक  जो
 बुनियादी  गलती  कृषि  योजना  में  रही  है  वह
 बहू  रही  है  कि  किसान  को  कभी  भी  योजना
 का  केन्द्र  नहीं  बनाया  गया  है  ।  कृषि  पैदावार
 में  भ्रगर  प्राप  वृद्धि  चाहते  हैं  तो  योजना  का
 कैन्त्र  प्रापकफो  किसान  को  बनाना  होगा  ।  जब
 तक  इस  सत्य  के  प्रति  हम  लोग  छ्यान  नहीं
 देंगे  तब  तक  सारी  हमारी  योजना  गलत  हो
 जाएगी  ।  इसका  कारण  यह  है  कि  कृषि  पैदावार
 की  प्रर्थ  नीति  ब्रौद्योगिक  पैदावार  की  प्र्थ
 नीति  से  बिल्कुल  प्रजग  है  ।  कृषि  भ्रर्थ  नीति  में
 सब  कुछ  किसान  हैं  ।  किसान  ही  पूजी  है,
 किसान  ही  श्रम  है  भ्रौर  किसान  ही  मैनेजर
 है  t  इसलिए  प्रगर  किसान  की  हालत  ग्रच्छी
 नहीं  होगी  तो  पैदावार  भी  नहीं  बढ़  सकती  ।

 यहां  वहस  में  काफी  माग  की  गई  है  कि
 दामों  में  वृद्धि  होनी  चाहिये  |  अनाज  के  दामों
 में  वृद्धि  होगी  तो  किग्लात  को  कुछ  पैसा  मिल
 जाएगा,  कृषि  में  पू  जीकरण  का  कोई  रास्ता
 निकल  जाएगा  a  लेकिन  दामों  को  हम  प्रनिश्चित
 सीमा  तक  नहीं  बढ़ा  सकते  हैं  1  इसका  कारण

 (Ms.)
 यह  है  कि  खरीददार  का  भी  हमें  ध्यान  रखना
 होगा  ।  इसलिए  प्रत्यक्ष  रूप  में  नहीं  बल्कि
 परोक्ष  रूप  में  किसान  को  सुविधायें  पहुंचाई
 जानी  चाहियें  t  किस  तरह  से  सुविपायें
 पहुँचाई  जानी  चाहिये,  इसके  लिए  मैं  कुछ
 प्रस्ताव  झापके  सामने  रखूंगा  b

 पहली  बात  तो  यह  है  कि  किसान  पर
 लगान  बिल्कुल  खत्म  कर  दिया  जाना  चाहिये  ।

 दूसरी  बात  यह  है  कि  प्रगर  सारे  हिन्दु-
 स्तान  में  सम्भव  न  हो  तो  जितने  पिछड़े  इलाके
 हैं,  उन  सारे  पिछड़े  इलाकों  के  किसानों  को
 नहूरी  लगान  से  बिल्कुल  मुक्त  कर  दिया  जाए,
 लगान  से  भौर  नहरी  गान  से  मुक्त  कर  दिया
 जाए  |

 तीसरी  बात  यह  है  कि  किसान  जो  शहरी
 चीज़ें  खरीदता  है,  जो  मैनुफक्चर्ड  भाटिकल्य
 खरीदता  है  उन  के  वामों  को  घटाना  age
 जरूरी  है  1

 झगर  इन  ओीज़ों  को  हम  हासिल  कर
 सकते  हैं,  किसानों  का  लगान  माफ  कर  सकते
 हैं,  नहरी  लगान  बिल्कुल  माफ  कर  सकते
 हैं,  शहरी  चीजड्धों  की  कीमतें  घटा  सकते  हैं
 तो  किसान  की  झ्ारथिक  हालत  कुछ  प्रच्छी  हो
 सकती  है  |  भगर  उसकी  भ्राथिक  हालत  भच्छी
 हो  जाएगी  तो  वह  ज्यादा  पू  जी  कृषि  पैदाबार
 में  लगा  सकता  है  1

 मया  कारण  है  ग्राखिर  कि  हिन्दुस्तान
 में  जो  प्रति  एकड़  पैदाबार  है  वह  जापान  या
 भ्रमरीका  या  प्रौर  देशों  की  तुलना  में  बहुत
 कम  है  ?  तस  का  कारण  यह  नहीं  हैं  कि  हमारे
 किसान  कम  मेहनत  करते  हैं  t  हमारे  किस्तास
 उतनी  ही  मेहनत  करते  हैं,  या  शायद  ज्यादा
 मेहनत  करते  हैं,  जितनी  दुनिया  के  भौर
 स्थानों  पर  किसान  करते  हैं  t  किन्तु  हमारे
 किसान  के  पास  दो  चीजों  कौ  कमी  है,  जंसा
 कि  मैंने  पहले  कहा  था  ।  एक  तो  खेती  के  लिये
 पानी  का  प्रभाव  झौर  दूसरे  लेती  में  लगाते
 के  लिये  पू'जी  का  भभाव  t  प्रगर  किसान  की
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 खेती  के  लिये  पानी  प्रौर  किसान  के  घर  के
 लिये  पू  जी  इन  दोनों  चीजों  की  व्यवस्था  झाप

 कर  सकते  हैं  तो  हिन्दुस्तान में  कृषि की  पैदावार
 की  प्रगति  बहुत  जल्दा  बढ़  सकती  है  |  इसी
 सिये  मैंने  कहा  कि  26  करोड़  एकढ्  जमीन
 को  पानी  देसे  की  व्यवस्था  और  साडे  तीन
 करीब  किसान  परिवारों  के  लिये  पूजीकरण
 की  व्यवस्था,  इन  दो  कामों  के  लिये  भाप  के
 चास  या  योजना  है  |  खाद्य  भौर  कृषि  मंत्री
 इस  बात  को  ग्रपने  जनाब  में  बतलायें  ।

 बूसरी  बात  यह  है  कि  झाज  जो  योजनायें
 बन  रही  हैं  वे  किस  ढंग  से  बन  रही  हैं  ।  मेरी
 बाय  में  भाप  की  योजनायें  बिल्कुल  जिलेवार
 होनी  वाहियें  |  ताकि  सब  को  पता  रा  उस  के
 बारे  में  कि  भाप  सारे  देश  के  लिये  जो  पांच
 आल  की  योजना  बना  रा  हैं  उस  पांच  साल
 की  योजना  में  उस  के  जिले  में  श्राप  कितनी
 बैदायार  की  वृद्धि  फरना  चाहते  हैं  1  इसी  तरह
 से  हर  जिले  के  प्रतिनिधियों  को  मालूम  हो
 जाना  चाहिये  कि  उनके  जिले  में  इतनी  वृद्धि
 होने  वाली  है  भोर  उस  वृद्धि  के  लिये  भाप
 नें  कया  व्यवस्था  झौर  क्या  इंतजाम  किया  है  t

 इसी  तरह  से  एक  झौर  बात  के  ऊपर  शाप
 की  नजर  जानी  चाहिपे  कि  कोई  न  कोई  झफसर
 ध्राबिर  में  जिम्मेदार  ठहराया  जायेगा  या  नहीं  ।
 झगर  झाप  पाँच  सान  की  योजना  बनाते  हैं
 झौर  उस  योजना  में  मान  ज्लोजिपे  कि  मेरे  जिले
 में  इतनी  वृद्धि  की  योजना  पापने  बनाई  है,
 लो  पांच  साल  के  प्रन्त  में  या  एक  साल  में  जितनी
 बृद्धि  होनी  चाहिपे  प्नन्‍्त  में  यदि  उतनी  वृद्धि
 न  हो  तो  उम्र  के  लिपे  भाप  किस  को  जिम्मेदार
 डहदरायेंगे  L  झाप  को  उस  जिम्मेदार  व्यक्ति
 को  भी  तय  करना  चाहिपे  t  वहू  या  तो  वो०
 ही  प्रो  होगा  यथा  फिर  जिला  भैजिस्ट्रैट
 होगा  ।  भगर  उस  योजता  में  उतनी  वृद्धि  नहीं
 होती  है  या  योजना  ठीक  तरहसे  नहीं  चली  है
 तो  पांच  साल  के  बाद  उस  जिला  मैजिस्ट्रेट  को
 वा  उम्र  te  ढो»  te  को  दंड  देने  की
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 कुछ  व्यवस्था  होनी  चाहिये  t  जब  तक  श्राप  बंड
 देने  की  व्यवस्था  नहीं  करेंगे  तब  तक  श्राप  कौ
 सारी  पंचवर्षीय  योजनायें  बिल्कुल  बकवास
 बन  कर  रह  जायेंगी  1  प्राप  दंड  की  व्यवस्था
 जरूर  कोजिपे  भाहे  भ्राप  जिला  मजिस्ट्रेट
 को  दंडित  कीजिये  चाहे  बी०डी०भो०  को
 दंडित  कीजिपे,  या  चाहे  किसान  को  ही  कीजिये  a

 इस  के  बाद  मैं  थोड़ा  सिंचाई  के  बारे  में
 कहना  चाहता  हूं  |  तीन  पंच  वर्षीय  योजनाप्रों
 के  प्रन्दर  करीब  डेढ़  हजार  करोड़  रुपया  खज
 हुप्रा  है  सिचाई  के  ऊपर  |  सरकार  की  पांच
 करोड़  एकड़  जमीन  की  सिंचाई  की  योजना
 छोटी  सिंचाई  योजनाओं  के  द्वारा  थी  t  यह
 झाप  का  लक्ष्य  था  ।  लेकिन  मुझे  सन्‍्देह  है  कि
 एक  करोड़  एकड़  से  ज्यादा  जमीन  को  छोटी
 सिंचाई  योजना  से  कोई  लाभ  नहीं  पहुंचा  है।
 उस  का  कारण  यह  है  कि  जितनी  भी  छोटी
 सिंचाई  योजनायें  बनती  हैं  वह  बेकार  हो
 जाती  हैं  या  बहुत  गलत  ढंग  से  बनाई  जाती  हैं।
 या  फिर  जो  लोग  उस  के  जिम्मेदार  रहते  हैं  वे
 पैसा  छा  जाते  हैं  1  पैसे  का  इस्तेमाल  दीक  तरह
 से  नहीं  होता  भौर  सारी  की  सारी  छोटी
 सित्राई  योजनायें  बरबाद  हो  जाती  हैं  1

 पिछले  तीन  सालों  के  भ्रन्दर  कितनी
 छोटी  सिंचाई  योजनायें  हुई  हैं  भ्रौर
 उन  से  जितना  ल्लाभ  मिलना  चाहिए  उतना
 क्यों  नहीं  मिला  इस  के  ऊपर  मैं  चाहता  हूं
 कि  एक  बड़े  पैमाने  पर  जांच  समिति  बिठाई
 जानी  चाहिपे,  भौर  उस  जांच  समिति  के
 जो  नतीजे  निकले  उस  हैसियत  से  भगसी
 बोजना  बनाई  जानी  चाहिये  भौर  पिछली
 योजनाझों  में  जो  गलतियां  हुई  हैं  उन  में
 अपराधी  श्यकित्तयों  को  इंडित  करने  कौ
 व्यवस्था  होनी  चाहिपे

 प्राबिर  में  मैं  श्री  सुब्रह्मण्यम्‌  से  उम्मीद
 कुकुंगा  कि  वह  इस  के  बारे  में  बतलाये  कि  वह
 26  करोह  एकड़  भूमि  की  सिचाई  के  लिपे  क्या
 व्यवस्था  कर  रहें  हैं;  दूसरे  गरीब  किसानों  के
 बर  पर  पूंजीक रण  हो  सके  इस  के  लिये  बट  क्या
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 व्यपस्था  कर  रहें  हैं।  भोर  तीसरे  यदि  योजना
 ये  केल्पोर हो  या  योजना की  पूर्ति  न  हो  तो  उस

 मे  किस  को  दंडित  करेंगे  ।

 The  Minister  of  Foog  and  Agricul
 gare  (Shri  C.  Subramaniam):  Mr.
 Speaker,  Sir,  we  had  g  marathon  de-
 bate;  in  spite  of  the  fact  that  we  had
 three  ful]  days  thig  House  had  to  sit
 rertime.

 Shri  Hari  Vieheu  Kamath  (Hoshan-
 @ebad):  You  will  win  the  marathon
 rece.

 Shri  C.  Subramaniam:  होफश्थ  then,
 many  bon.  Members  who  were  an-
 ious  to  participate  in  this  debate
 eould  not  get  the  chance.  This  only
 shows  how  much  this  House  is  con
 eerned  over  the  food  situation  in  the
 country.

 Mr,  Speaker:  75  Members  have
 taken  part,  and  at  least  75  Members
 wanted  to  speak.

 Shri  C.  Subramaniam:  You  have
 been  pleased  to  remark  that  75  Mem-
 berg  had  participated  and  75  more
 wanted  to  partcipate  in  the  debate.
 With  regard  to  the  assessment  of  the
 eurrent  situation  which  I  made  in  the
 “pening  speech,  some  criticism  have
 been  made  by  a  certain  section  that
 I  have  attempted  to  exaggerate  the
 deficit.  Another  set  of  criticism  is  to
 the  effect  that  I  have  under-estimated
 the  shortfall.  In  dealing  with  q  situa-
 tion  like  this,  there  is  always  a  con-
 flicting  pull:  one  is  to  under-estimate
 the  deficit  so  that  a  panicky  situation
 may  not  be  created  in  the  country;
 the  other  approach  ty  the  problem  is
 to  place  before  the  country  the  real
 situation  and  call  upon  the  people  to
 make  the  necessary  sacrifices,  to  ob-
 serve  the  necessary  discipline,  eo  that
 it  might  be  possible  for  us  to  get  over
 this  difficult  situation  I  chose  the
 second  alternative  and  therefore  it  is
 that  I  trieq  to  place  before  this  House
 and  the  country  as  realistic  a  picture
 w  it  was  possible  for  me.  Even  though
 various  points  of  view  have  been  put
 forward,  it  has  been  accepted  that  we
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 are  facing  a  ainfichit  situation,  a  situa
 tion  which  never  existed  before,  be
 cause  of  the  failure  of  the  monsoon
 It  is  easy  to  find  fault  and  throw  the
 blame  on  this  or  the  other,  but  what
 is  important  with  regard  to  the  pre-
 sent  situation  is  that  the  country  will
 have  to  pass  through  the  next  seven
 oreight  months  where  the  food  avail-
 ability  will  not  be  sufficient  to  meet
 the  entire  needs  of  the  community.
 And  that  is  why  I  emphasise  this  as-
 pect:  for  the  purpose  of  meeting  the
 situation,  it  is  necessary  to  take  all
 possible  steps  to  increase  the  avail
 ability.  That  availability  can  be  in-
 creased  firstly  by  intensifying  our
 effort  within  the  country  to  produce
 @s  much  more  as  possible,  utilising
 all  the  resources  available.

 I  placed  before  this  House  the
 various  steps  which  we  have  under
 taken  or  which  we  propose  to  under-
 take  for  the  purpose  of  increasing  pro-
 duction  within  the  country.  But  aa  I
 elready  emphasised,  in  view  of  the
 fact  that  moisture  ig  much  less  than
 what  would  be  necessarv  for  the  pur-
 pose  of  having  assured  crops,  all  our
 efforts  would  only  be  marginal,

 In  this  context,  some  hon,  Members
 took  the  posture  that  we  should  not
 go  in  for  imports,  particularly  under
 P.L,  480.  While  appreciating  the  rea-
 sons  advanced  by  them  that  we  should
 be  self-sufficient  and  particularly  for
 a  country  like  ours  ft  will  not  be  in
 the  interests  of  the  economy  and  per-
 haps  of  our  self-respect  aleo  that  we
 should  go  on  continuously  depending
 upon  imports,  we  should  also  be
 realistic  with  regard  to  the  present
 situaton.  I  would  request  hon
 members  to  realise  what  would  be
 the  implications  if  there  is  a  real
 shortage  and  who  would  suffer  when
 there  is  a  scarcity  and  short-fall.  Jt
 is  not  we  members  here  who  would
 suffer.  Once  scarcity  conditions  begin
 to  persist,  it  would  be  the  people  to
 the  Jowest  rung  of  the  ladder  who
 would  be  affected  first  and  it  would
 £0  on  progressively  affecting  the  other
 sectors,  So,  when  hon.  members  want
 me  to  take  the  risk  of  not  importing
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 anything  and  carry  on  with  what  we
 have,  they  are  really  asking  me  to
 Play  with  the  lives  of  the  poorer
 sections  of  the  people.  That  will  have
 to  be  realised.  I  am  not  prepared  for
 that.  Even  if  there  is  self-respect
 at  stake,  at  this  time  I  attach  greater
 importance  to  the  lives  of  the  poorer
 sections  of  the  people.  That  should  be
 asfeguarded  first.  Whatever  might
 be  the  ideologcal  and  other  issues  in-
 volved  in  it,  ag  Food  Minister  respon-
 gible  for  the  administration  of  the
 food  economy  of  the  country,  I  am
 sorry  I  am  not  in  a  position  to  accept
 this  advice  that  we  should  give  up  im-
 ports,  whether  under  PL  480)  or
 through  other  arrangements.  On  the
 other  hand,  it  is  going  to  be  my  effort
 to!  get  from  outside  sources  as  much
 a  possible.  It  is  only  by  increasing
 eur  availability  from  outside  sources
 that  we  will  be  able  to  tide  over  the
 altuation,  I  hope  the  House  would
 appreciate  it,  and  more  than  that,
 the  country  would  appreciate  this  at-
 titude  apart  from  otheh  matters
 which  are  brought  into  the  picture.

 Wnfortunately,  some  of  us  have  an
 attitude  that  anything  coming  from
 USA  is  wrong,  whether  it  is  PL  480  or
 amy  suggestion  whatsoever.  So,  we
 are  not  in  q  position  to  take  a  detach-
 ad  judgment.  We  always  try  to  find
 out  from  which  source  the  suggestion
 eomes  and  condemn  it  immediately.
 ्  shall  deal  with  this  aspect  when  I
 come  to  the  question  of  self-sufficien-
 qy.  But  I  would  like  hon.  members
 to  keep  this  in  mind  that  as  far  as  we
 aTe  concerned,  we  are  motivated  by
 what  is  in  the  best  interest  of  our
 country.  To  the  best  of  our  judgment,
 we  try  to  take  decisions  which  we
 consider  to  be  in  the  interests  of  the
 country.  We  may  be  wrong,  but  to
 gecuse  us  saying  that  we  are  taking
 a  particular  decision  because  there  is
 pressure  from  USA  or  somebody  else
 fa  a  Wrong  approach  and  if  I  may  say
 so  an  Inferiority  complex  approach.  I
 want  to  assure  the  House  that  we  are
 strong  enough  to  resist  any  pressure
 and  we  are  not  going  to  take  any  de-
 cision  which  is  against  our  interests
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 simply  because  there  is  pressure  from
 any  quarter  whatever,  I  would

 like  hon,  members  to  keep  this  in
 mind.  When  they  say  there  is  going  to
 be  pressure,  it  is  also  an  insinuation
 that  the  government  is  likely  to  yield
 to  the  pressure  against  the  interests.
 of  the  country.  If  that  pressure  is  in
 the  interests  of  the  country,  that  prea-
 sure  should  be  welcome j  rather  than:
 resisted.  Thia  aspect  has  to  be  kept
 in  mind  in  taking  those  decisions.

 Since  I  spoke  about  the  food  situa-
 tion  in  this  House,  there  are  a  few
 silver  linings  in  the  dark  sky.  One  is.
 the  widespread  and  heavy  raing  in  the
 southern  part  of  the  country,  particu-
 larly  in  Madras.

 Shri  E.  D.  Malaviya  (Basti):  I  की.
 it,

 Shri  C,  Subramaniam:  I  know  the
 hon.  member  is  good  in  anticipating
 things.  Only  he  did  not  anticipate
 with  reference  to  himself.  That  &
 quite  a  different  matter  altogether.
 I  am  glad  this  rain  has  come  about
 even  though  it  has  flooded  certain
 parts  of  Madras  State.  Still  in  the
 Present  context,  flood  is  welcome  re-
 ther  than  drought.

 It  has  improved  the  situation  to  a
 certain  extent  in  that  part  of  the
 country  but,  unfortunately,  that  raim
 is  restricted  to  Madras  and  the  bor-
 der  areas  adjoining  Madras.  I  hope
 and  trust  that  it  will  spread  to  other
 parts  of  the  country  also  and  to  a
 certain  extent  ease  the  difficult  situa-
 tion  existing  in  the  country,  Even  if
 the  raing  should  come  now  and  should
 be  widespread,  even  then  what  we
 have  got  to  realise  is  that  we  are  go-
 ing  to  face  a  difficult  situation  in  the
 country.

 Another  factor  which  is  encouTag-
 ing  is  that  in  spite  of  the  difficulties
 with  regard  to  import  of  foodgrains
 under  का...  480  it  still  continues  to  be
 coming  into  the  country  at  the  rate
 of  5,00,000  tons  every  month  and,
 also,  it  looks  as  if,  whether  this  is
 going  to  be  increased  or  not,  the
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 United  States  Administration  is  aware
 af  the  critical  situation  in  the  coun-
 try,  the  situation  arising  out  of  the
 failure  of  the  monsoong  (Interrup-
 tions).  Therefore,  |  am  not  going  to
 make  any  prophesy  about  what  is
 going  to  happen,  but  whatever  might
 be  the  situation  the  Government  and
 the  country  should  pull  together  and
 gee  that  this  difficult  situation  is  met
 and  met  successfully.

 Sir,  in  the  long  debate  that  took
 place  various  points  of  view  have
 been  expressed,  but  in  spite  of  the
 varied  suggestions  which  have  been
 made,  and  sometimes  conflicting  sug-
 gestions  also,  certain  facts  have  come
 into  focus,  One  thing  is,  with  regard
 to  the  present  critical  situation,  hon.
 Members  from  various  parts  of  the
 country  emphasised  the  need  to  take
 various  measures  to  meet  the  situa-
 tion,  particularly  in  the  States  from
 which  they  come.  The  second  point
 ia  that,  apart  from  any  other  thing,
 it  iy  necessary  for  us  to  reach  self-
 sufficiency.  Some  people  tried  to
 find  out  some  contradiction  in  this
 approach,  When  we  say  self-suffi-
 ciency,  it  does  not  mean  that  tomor-
 tow  or  even  the  next  year  it  should
 be  possible  for  us  to  become  self-suffi-
 cient.  It  is  an  impossible  task,  It  is
 not  as  if  the  Food  Minister  at  the
 Centre  or  in  the  State  is  King  Canute
 to  order  the  tides  to  recede  or  to  ad-
 vance.  It  is  going  to  be  a  slow  pro-
 cess  about  which  I  shall  talk  when  I
 speak  about  the  agricultural  produc-
 tion  programme.  But  with  regard  to
 the  various  measures  which  have  to
 be  taken  to  tide  over  the  present
 situation,  I  again  want  to  emphasise
 one  aspect  of  it,  that  this  can  be  tided
 over  only  with  a  programme  of  con-
 trolled  qistribution  and  restrained
 and  disciplined  consumption.  That  is
 most  important.

 It  is  in  this  context  that  hon.  Mem-
 bers  will  have  to  view  the  proposal
 that  we  should  have  statutory  ration-
 ing  in  the  urban  areas,  particularly,
 immediately  in  the  cities  with  a  popu-
 lation  of  one  million  and  above  and
 within  the  next  few  months  to  see

 (Ms.)
 that  other  urban  areas  with  a  popuia-
 tion  of  one  lakh  or  more  are  also
 brought  under  atatutory  rutioning.
 Some  people  seem  to  think  that  be-
 cause  we  are  going  through  a  diffi-
 cult  gituation,  this  jg  also  difficult,  I
 respectfully  submit  that  this  ig  the
 only  way  to  tide  over,  to  meet  these
 difficulties  and  the  situation.

 What  is  the  implication  underlying,
 what  is  the  rationale  behind  this  sta-
 tutory  rationing  in  the  urban  areas?
 If  it  is  allowed  free,  whatever  sur-
 Plus  is  available  in  the  rural  areas
 and  in  the  various  areas,  naturally,
 would  flow  to  the  area  where  there
 is  a  higher  purchasing  power  and
 where  they  will  get  higher  profits  out
 of  it.  We  all  know,  and  hon.  Mem-
 bers  have  emphasised  this  aspect,  that
 in  spite  of  our  5  years  of  planning.
 the  purchasing  power  in  the  rural
 areas  has  not  increased  to  any  consl-
 derable  extent,  it  has  not  improved.
 On  the  other  hand,  whatever  develop-
 men  has  taken  place  it  is  confined  to
 the  urban  areas  and  the  industrial
 area.  Therefore,  a  higher  purchasing
 power  is  in  the  urban  area  and  the
 industrial  area.

 Therefore,  if  left  free,  the  grains, which  are  in  short  supply,  will  flow
 towards  these  urban  and  industrial
 areas  and  to  that  extent  the  rural
 @reas  and  the  poorer  sections  will  be
 Jeft  to  suffer.  That  is  why  it  be-
 comes  necessary  to  cordon  off  these
 urban  areas  and  high  purchasing  pre-
 assure  pockets,  control  distribution
 there  and  restrict  the  consumption
 there  so  that  greater  quantities:  are
 available  in  the  rest  of  the  orcas.
 That  is  why  in  the  interest  of  the
 rural  areas  and  the  poorer  sections  of
 the  people  it  becomes  necessary  to
 cordon  off  these  areas,

 At  the  same  time,  there  are  poorer
 sections  within  the  urban  areas  also
 and  even  they  will  not  be  able  to  take
 advantage  of  the  available  quantities
 if  prices  should  shoot  up  on  the  sis
 of  demand  and  supply.  Therefore  «
 free  market  and  free  movement  of  all
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 ‘the  supplies  would  only  lead  to  in-
 crease  in  prices  and  only  the  richer
 sections  being  in  a  position  to  pur-
 chase  at  that  high  level  of  prices.  That
 is  why  in  the  interest  of  the  poorer
 sections  it  becomes  absolutely  neces-

 for  us  to  cordon  off  these  areas
 and  that  is  whaj  we  are  insisting  on.

 Im  spite  of  the  difficulties  which
 wome  of  the  State  Governments  are
 putting  forward  in  the  implementa-
 tion  of  this  programme,  I  am  happy
 to  inform  the  House  that  all  the  State
 Governments  ate  now  aware  of  the
 difficult  and  critica!  situation  and
 they  are  trying  to  co-operate  with  us
 in  this  as  far  a,  Possible,  But  we
 have  also  to  realise  that  when  we
 talk  about  the  State  Governments,
 after  all,  the  State  Governments  have
 to  function  with  a  given  admuinistra-
 tive  machinery  and  the  administra-
 tive  machinery  does  not  have  the
 same  confidence  and  efficiency  in  all
 the  States.  That  will  also  have  to  be
 taken  into  consideration.  But,  in  spite
 of  that,  the  critical  situation  requires
 an  earnest  effort  on  the  part  of  every
 State  Government  to  fall  in  line  80
 that  statutory  rationing  will  be  intro-
 duced  in  all  the  urban  areas....(In-
 terruption).  Particularly  in  the  con-
 text  of  sharing  the  surpluses  and  the
 shortages,  it  becomes  necessary  that
 in  the  urban  areas,  whether  they  re
 situated  in  the  surplus  State  or  in  the
 deficit  State,  the  quantum  of  distri-
 bution  to  each  individual  is  the  same
 whatever  might  be  the  location  of
 these  urban  areas.  Therefore  for  the
 purpose  of  seeing  that  there  is  an
 equitable  distribution  of  the  available
 foodgrains,  it  becomes  necessary  to
 have  controlled  distribution  ang  that
 could  happen  only  with  statutory  ra-
 tioning.

 As  far  as  other  oreas  are  concern-
 ed,  in  the  present  context  every  State
 Government  will  have  to  agree  to
 make  an  assessment  of  the  present
 situation  ang  to  see  tha,  surpluses
 are  shared  in  an  equitable  manner.
 ‘The  surpluses  are  not  the  traditional
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 surpluses  ag  they  existed  before  be-
 cause  of  the  monsoon  failure.  Some of  the  States  which  are  traditionally surplus  have  become  deficit  ang  in  the
 Present  context  some  of  the  States
 which  used  to  be  deficit comparatively are  in  a  better  position,  Therefore  a
 new  assessment  will  have  to  be  made
 and  wherever  there  are  larger  avai.
 abilities,  in  the  present  context  those
 larger  availabilities  will  have  te
 move  to  areas  where  there  is  scarcity today.  Thig  new  assessment,  ihere-
 fore,  will  have  to  be  made  taking into  account  the  production  patterm
 that  has  come  about  in  the  present
 situation,

 .  Therefore,  we  are  starting  consulta-
 tions  with  the  various  State  Gu  ern-
 ments  for  this  purpose  and  the  first
 conference  ig  taking  place  at  Hydera- bad  on  the  lth  when  the  Prime  Mi-
 nister  has  also  agreed  to  be  present and  when  the  Chief  Ministers  of  the
 southern  States  anj  the  Goveinor  of
 Kerala  would  be  participating.  There
 We  hope  to  discuss  the  situation
 which  prevails  in  the  southern  States
 and  take  concrete  decisions  for  the
 purpose  of  meeting  the  situation  im
 the  southern  States.

 I  know  the  problem  of  Kerala,  but
 the  problem  of  Kerala  also  has  to  be
 looked  into  in  the  present  patte-y  of
 production.  Last  year  when  we  had
 a  record  production  of  88  million  ton-
 nes  with  rice  at  the  level  of  30  million
 tonnes,  it  was  possible  to  assure  Ke-
 rala,  from  outside  sources,  that  is,
 from  Andha  Pradesh,  Madras  and  im-
 port  sources,  a  supply  of  six  ounces
 for  every  individual,  That  is  the  ad-
 vantage  which  Kerala  has  and  v'hich
 no  Other  State  has  got  today,  ‘hat  is,
 every  individual  in  the  State  getting
 an  assured  supply  of  six  ounces  of
 rice  and  whatever  they  are  prepared
 to  purchase  as  far  as  wheat  is  on-
 cerned  to  the  extent  of  six  ounces,

 The  rice  availability  is  going  to  be
 much  less  this  year.  The  production
 is  at  e  much  lower  level;
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 Kerala  also  will  have  to  make  some
 sacrifice.  They  cannot  go  on  imsist-
 ing  that  what  we  have  been  giving
 them  during  965  should  alw-ys  be
 f@ade  available  to  them,  whatever
 might  be  the  situation  in  other  parts

 ao  that  region  by  region  it  shcuia  be
 possible  for  us  to  arrive  at  a  satusfae-
 tory  solution  and  on  the  basis  of  these
 decisions  it  should  be  possible  for  the
 various  State  Governments  to  Imple-
 ment  the  decision  with  regard  to  sta-
 tutory  rationing  and  also  the  other
 distribution  programmes  which  will
 have  to  be  evolved.

 In  addition  to  this,  it  is  necessary,
 ag  I  bag  already  indicated,  to  take
 various  measures  with  regard  to  the
 situation  which  bad  arisen  out  of  the
 drought  conditions.  Not  merely  food
 searcity  but  there  would  be  other
 difficulties;  and  other  problems  also
 arising  out  of  it,  I  had  detailed  some
 of  them  during  my  opening  speech.
 We  are  now  going  into  these  various
 problems  in  detail  and  are  trying  to
 take  steps  for  the  purpose  of  meeting
 and  solving  those  problems.  I  particu-
 larly  emphasise  the  problem  of  child-
 ren.

 Shri  Surendranath  Dwivedy  (Ken-
 drapara);  Fodder.

 Stri  C.  Subramaniam:  First  I
 would  deal  with  the  problem  of  chil-
 dren  to  which  attach  the  greetest  im-
 portance,  We  had  a  preliminary  dis
 eussion  with  the.  Finance  Minister
 also  with  regard  to  this  problem  and
 I  am  glad  that  the  Finance  Minister,
 in  spite  of  the  difficult  resources
 situation,  has  agreed  to  give  high
 priority  to  the  children’s  programme
 and  with  the  co-operation  of  the  va-
 rious  international  agencies  also  we
 bope  to  launch  a  large  programms  of
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 children's  welfare.  Though  we  are
 starting  this  under  this  critical  situa-
 tion,  my  hope  is  that  this  looking
 after  our  children,  will  become  a
 permanent  features  of  the  country.
 Also,  the  problem  of  nuraing  and  preg-
 pant  mothers  will  have  to  be  tackled
 along  with  it.  This  will  be  a  compo-
 site  programme,

 Then,  with  regard  to  fodder  and
 drinking  water  also,  within  the  last
 few  days,  we  have  taken  concrete
 steps  by  alerting  the  varinus  Forest
 Departments  for  the  purpose  of  eol-
 lecting  fodder  in  the  various  forest
 areas  ang  also  for  the  purpose  of  tid-
 ing  over  the  difficult  drinking  water
 situation  which  might  arise  jn  the
 various  parts  of  the  country,  These
 areas  will  have  to  be  identified  and
 concrete  steps  will  have  to  be  taken.
 We  are  on  the  job.

 झौ  बागड़ी  (हिसार)  :  यह  प्रबन्ध  सारा
 कागज  पर  ही  हुभा  है  ।  राजस्थान  में  या
 पंजाब  में  कहीं  भी  पीने  के  पानी  का  प्रबन्ध
 नहीं  हुमा  है  |

 Shri  C.  Subramaniam:  When  the
 hon,  Member  ig  in  charge,  perhaps,
 he  will  be  able  to  produce  water  out
 of  paper;  but  I  am  not  able  te  do  it.
 That  will  be  the  job  left  to  the  lea-
 der  of  that  party....  (Interruption).

 eft  बागड़ी  :  प्रध्यक्ष  महोदय,  यह  कोई
 [जबाब  नहीं  हुआ  कहीं  पानी  पहुंचाया  हो

 तो  कहो  !

 Shri  C.  Subramaniam:  In  this  con-
 text  I  want  to  make  this  assurance,
 particularly  to  the  Members  coming
 from  the  varioug  States,  that  when  I
 mentioned  the  mames  of  certain
 States,  it  was  not  as  if  I  am  unaware
 of  the  difficult  situation  existing  in
 the  other  States.  It  was  as  an  exam-
 ple  that  I  gave  that  I  mentioned  a  few
 names.  I  found  Andhra  Pradcsh,
 particularly,  taking  offence  against
 the  non-mention  of  Andhra  and  their
 State  not  being  In  the  roll  of  honour
 with  regard  to  the  deficlences  and
 these  difficulties.  I  can  assure  that  I
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 am  very  well  aware  of  ‘he  gituation
 which  exists  in  Andhra,  Ag  a  metter
 ‘of  fact  a  large  contiguous  area  in  the
 various  States  has  developed  tnis  sca-
 reity  in  an  intensive  way.  Those  are

 Maharashtra,  Gujarat,  Rajasthan,
 Andhra  Pradesh  and  the  adjoining
 area  of  Rayalaseema  in  Andhra  and
 the  adjoining  areas  in  Mysore  also.
 This  is  the  large  basin  which  has
 developed  mtense  scarcity.

 6hryy  A.  P.  Sharma  (Buxar):  Bihar
 also,

 Shri  C.  Subramaniam:  It  is  not  as
 if  in  the  other  States  there  are  no
 scarcity  pockets,  There  are  scarcity
 Pockets  in  Uttar  Pradesh,  Bihar,
 Orissa  and  Bengal.  Therefore,  when
 I  say  this,  I  say  it  with  reference  to
 the  intensity.

 Shri  Priya  Gupta  (Katihar):  Which
 State  is  left  out  after  mentioning
 these  names?

 Mr.  Speaker:  Only  mine  ig  left  out.

 Shri  C,  Subramaniam:  Punjab  and
 Assam  have  been  left  out.

 Therefore,  it  ig  not  a  question  of
 names  being  mentioned;  it  ig  a  ques-
 tion  of  taking  sufficient  measures  to
 meet  the  situation  in  the  various  scar-
 city  pockets.  We  are  aware  of  these
 Pockets  and  we  shall  try  to  do  as
 much  as  possible.  While  we  are  tack-
 ling  this  short-term  problem,  the  -ur-
 rent  situation,  this  is  a  warning  to  us
 that  we  should  take  care  of  long
 term  problems  also  to  increase  our
 production  potential  and  produce
 More,  so  that  we  become  —  sclf-suffi-
 elent  as  early  as  possible.

 Shri  Priva  Gupta  (Katihar):  The
 Prime  Minister  and  the  Food  Minister
 promised  that  self-sufficiency  would
 be  renched  by  1965.  What  cfforts
 were  takcn?....

 Mr.  Speaker:  Order,  order.
 Shri  C,  Subramaniam:  It  is  with

 reference  to  this  I  want  to  speak  to
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 the  House  in  some  detail  because  uwl-
 timately  it  ig  not  the  talk  of  self-suffi-
 ciency  which  is  important,  but  what
 are  the  concrete  steps  that  we  are
 formulating  for  the  purpose  of  reach-
 ing  self-sufficiency  that  is  important.
 Whether  the  steps  we  are  contemplat-
 ing  are  adequate  or  whether  they  fall
 short  of  the  requirements  is  a  matter
 which,  I  am  sure,  not  only  now  but
 in  future  also,  this  House  ang  the
 various  State  legislatures  and  the
 country  as  a  whole  will  have  to  com-
 centrate  upon.  That  is  why  I  think  I
 should  place  before  this  House  the
 programme  which  we  have  in  mind
 for  the  purpose  of  reaching  this  self-
 sufficiency.  We  have  fixed  a  target  for
 this  purpose,  ie.,  by  the  end  of  the
 Fourth  Five-Year  Plan  we  hope  to
 become  self-sufficient,  When  I  men-
 tion  this,  I  am  sure  the  hon.  mem-
 bers  will  say.  “Oh,  this  is  a  very  fami-
 liar  term;  by  the  end  of  the  current
 Pian  we  are  going  achieve  to  salf-
 sufficiency.”  I  do  agree  that  it  is  not
 a  new  desire  which  I  have
 At  the  start  of  every  Plan  we  have
 stateq  that  we  should  have  these  ag-
 ricultural  problems  solved  ang  reach
 some  stage  of  self-sufficiency  by  the
 end  of  that  Plan;  it  is  inscribed  there
 in  the  First  Plan  document;  it  is  stat-
 ed  in  the  Second  Plan  document;  it
 has  been  declared  in  the  Third  Plam
 document  also.  But  in  spite  of  this
 desire—not  that  we  did  not  allocate
 resources  for  that  purpose;  we  have
 allocated  the  resources  also,  we  did
 not  reach  the  goal  of  self-sufficiency,
 which  has  been  eluding  us—what  is
 important  is  that  we  should  learn  the
 lessons  of  these  Three  Plans  and  find
 out  where  we  had  fone  wrong.

 Shri  Hari  Vishnu  Kamath:  Prime
 Minister  Nehru  promised  in  95]  that
 we  would  be  self-sufficient  in  five
 years.  Nothing  has  happened;  5
 years  have  gone  by.

 Shri  C.  Subramaniam;  This  is  a
 continuous  process.  As  a  nation,  if  we
 cannot  learn  on  the  basis  of  past  mis
 takes,  on  the  basis  of  past  failures,
 then  there  is  no  redemption  for  our



 073  Food  Situation  AGRAHAYANA

 eountry;  then  we  hve  to  write  off  our-
 selves,  What  is  important  is  whether
 ‘we  are  making  a  realistic  assessment
 ‘of  our  past  failures  and  past  mistakes
 and  whether  we  are  proceeding  in  the
 e@orrect  way.

 Shri  Priya  Gupta:  All  the  statistics
 are  wrong.

 Mr.  Speaker:  The  hon.  member  may sit  down.  He  can  now  listen  to  what
 the  Minister  says.  We  had  been  mis-
 sing  the  hon,  member  for  a  few  days.

 Shri  Priya  Gupta:  He  is  giving  all
 falsc  figures,
 72.45  hrs.

 [Mix  Deruty-SpeazeR  in  the  Chair]
 Shri  C.  Subramaniam:  I  am  sure  he

 will  have  sufficient  occasions  to  venti-
 Rete  his  views  on  the  floor  of  this
 House  and  more  than  that,  before  the
 people  and  seek  a  verdict.  What  is
 the  use  of  interrupting  me  here?

 Shri  Priya  Gupta:  Let  him
 eorrectly.

 reply

 Mr.  Deputy-Speaker:  Order,  order.
 Jp  cannot  go  on  like  this.

 Shri  C,  Subramaniam:  If  the  exhi-
 bition  of  this  behaviour  will  solve  the
 problem,  then  I  am  prepared  to  give
 him  full  freedom  to  make  o  full  ex-
 hibition  here.  But  that  is  not  the
 question.  We  are  considering  a  na-
 tional  problem.

 शी  प्रिय  गुप्त  :  मंत्री  महोदय  जो  मन  में
 आया,  वही  बोल  रहे  हैं।  उन  को  करेक्ट  'फ़िगज़
 देने  चाहिएं  t

 Mr.  Deputy-Speaker:  The
 member  may  please  sit  down,

 शची  मधु  लिसये  (मुंगेर  )e  उपाध्यक्ष
 जहोवय,  सवाल  यह है  कि  देश  झात्म-निर्भरता
 मे  दूर  भागता  चलाजा  रहा  है  |  झायात

 कर्ता
 अला  जा  रहा  है  मंत्री  महोदय  इसका

 )ई  जवाब दें  कि  इस  स्थिति  में  ग्रात्म-
 नर्भरता  कैसे  भाषेगी।  भात्म-निर्भरता

 का  उद्देश्य तो  दुर  भागता जा  रहा  है  ।

 hon.
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 Shri  Priya  a:  Let  him  give  the
 target  date.  Let  him  give  concrete
 Proposals.  Otherwise,  what  is  the
 use  of  this  I7}  hours’  debate?

 Mr.  Deputy-Speaker:  Does  the  han member  want  me  to  adjourn  the
 House?  He  cannot  goon  like  this.
 (Interruptions).

 ्  बागड़ी  :  उपाध्यक्ष  महोदय  ,  हल्ला
 मसानतीय  सदस्य  नहीं  मचा  रहे  हैं,  बल्कि
 मंत्री  महोदय  हल्ला  मचा  रहे  हैं।

 झी  प्रिय  पुप्त  :  इंडस्ट्रियल  वर्कर्ज  भूखों
 मर  रहे  हैं।

 श्यो  शिक्ष  गारायण  (बांसी  ):  भान  ए
 पायंट  भ्राफ़  ग्रारडर  ,  सर  |  क्या  माननीय  सदस्य
 को  इस  प्रकार  कार्यवाही  में  ककावट  डालने
 का  प्रधिकार  हैँ  ?  प्राप  मंतज्ञी  महोदय  को
 बन्द  करा  दीजिए  1  बस,  जबाब  हो  गया  1
 Shri  Mathyal  Rao  (Mahbubnagar): He  is  interrupting  the  proceedings  of

 the  House.
 Shri  Priya  Gupta:  I  am  not  inter-

 rupting  the  proceedings.  I  obey  you,
 Sir.

 Shri  C.  Subramaniam:  I  am  glad
 the  hon,  member  has  been  pleased  to
 obey  the  Chair.

 Shri  Priya  Gupta:  Why  should  he
 remark  like  this?  I  have  obeyed  your
 order.  He  can  continue  his  bluffiing.

 Mr,  Deputy-Speaker:  The  hon.
 member  goes  on  disturbing  the  pro-
 ceedings.

 Shri  Priya  Gupta:  Why  should  he
 make  this  comment?

 Mr,  Deputy-Speaker:  It  is  all  in  the
 game.  It  cannot  always  be  a  one-way
 traffic.  (Interruptions).

 Shri  C.  Subramaniam:  While  this
 House  and  the  country  are  seized  of
 this  problem—they  are  naturally  con-
 cerned  with  this—some  hon.  mem-
 bers  think  that,  by  merely  interrupt-
 ing  the  proceedings  of  the  House  and
 by  shouting,  they  will  be  able  to  solve
 this  problem.  (Interruptions),
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 ही  बागढ़ी  :  भाप  देश  को  भूखों  मार  रहे
 go

 शो  सधु  लिसये  :  प्राप  पहाड़  कोदकर
 चुहा  निकाल  रहे  हैं  भौर  वह  भी  मरा  हुआ  a

 भरी  हलॉकार  लाल  बेरबा  :  (कोटा):  यह
 जाद्य  मंत्री  नहीं  भ्रकाल  मंत्री  हैं।

 Mr.  Deputy-Speaker;  Order,  order.

 Shri  C.  Subramaniam:  I  want  to
 make  thig  point  clear.  As  for  the
 purpose  of  carrying  on  the  business
 of  the  House  certain  discipline  and
 certain  regulations  are  necessary  20
 even  outside  also....  (Interruptions)

 क्री  बागड़ी  :  उपाध्यक्ष  महोदय  ,  मेरा
 व्यवस्था  का  सवाल  हू  ।  मंत्री  महोदय  ने
 कुर्सी  की  बंइज्जती  की  है  ।  वह  यह  नहीं  कह
 सकते  हैं  कि  यहां  पर  डिसिप्लिन  प्राना  चाहिए।
 डिसिप्लिन  तो  झ्ाप  को  करना  है,  मंत्री  महोदय
 को  नहीं  [करना  है  ।  मंत्री  महोदय  तो  रोटी
 की  बात  करें  |  देश  भखों  मर  रहा  है  t

 Shri  C.  Subramaniam:  even  outside
 the  country  also,  particularly  to  face
 this  difficult  situation,  certain  disci-
 Pline  and  ccrtain  regulations  are  ab-
 solutely  necessary.  It  is  easy  to
 oreate  confusion  anywhere;  and  parti-
 cularly  in  th:  present  context,  if  con-
 fusion  is  created  in  the  country  as  a
 whole,  the  people  who  would  suffer
 would  be  only  the  poorer  sections  of
 the  people,  as  I  have  already  empha-
 sized.  Therefore,  it  ig  all  the  more
 necessary  for  us  to  come  together  and
 concert  measures  for  the  purpose  of
 getting  over  these  difficulties  and
 solving  these  problems.  It  is  all  right
 we  con  face  the  interruptions  here;
 I  only  suppose  that  these  interrup-
 tions  and  confusions  would  not  be
 crested  outside  the  country  because
 to  face  such  a  situation  will  be  very

 difficult.  (Interruptions).

 at  बागड़ी :  भाष  सी  छोड़  कर  लथ
 गेजायें।  कह  ह उ  हल  हो  जायेगी  ।

 DECEMBER  7,  965  कात  Drought  6076
 Conditions  (Ms.)

 Shri  C.  Subramaniam:  [  was  on  the
 point  of  saying  how  are  we  going  te
 gee  that  we  succeed  in  the  quest  for
 self-sufficiency.  That  is  the  most  im-
 portant  thing.  It  is  on  the  basis  of
 the  experience  of  the  past  that  we
 want  to  draw  up  a  programme  which
 is  open  for  discussiong  and  which  ix
 open  for  criticisms.  As  far  as  I  am
 concerned,  I  give  this  assurance  that
 I  am  prepared  to  take  every  construe
 tive  criticism  with  regard  to  this  pro-
 gramme  and  if  any  changes  are  ne-
 cessary,  I  am  prepared  to  make  the
 necessary  changes.  (Interruptions).

 Shri  M.  BR.  Masani  (Rajkot):  They
 are  overdue,

 et  gen  ara  wear  (देवसा  ॥  :
 आप  ने  कितनी  बार  विरोधी  सदस्यों  को  बुलाजा
 z?

 शी  बागड़ी  :  श्राप  तो  बात  करने  के  लिए
 तैयार  नहीं  हैं।

 Shri  C,  Subramaniam:  We  have
 considered  this  problem  for  the  last
 one  year  and  more,  not  43  an  indivi-
 dual  but  taking  into  account  the  ad-
 vice  of  top  scientists  who  are  availa-
 ble  in  the  country,  of  top  agricultural
 economists  who  are  available  in  the
 country  and  of  top  administrators
 who  are  available  in  the  country;
 they  have  been  meeting  periodically
 to  assess  the  situation,  to  review  the
 situation,  and  to  find  out  qa  formula,
 a  programme  which  would  take  wa
 towards  self-sufficiency.  Therefore,  ft
 is  on  this  basis  that  we  have  ठतावाण-
 late,  this  programme.

 हरी  बातड़ी  :  उपाध्यक्ष  महोदय  ,  लौण
 भूखों  मर रहे  हैं  औौर  मंत्री  सहोदय  यह  खत्य-
 नारायण  की  कथा  सुना  र  हैं।

 Mr.  Deputy-Speaker:  If  the  hom.
 member  goes  on  like  this,  I  shall  ask
 him  to  go  out.  He  should  maintain
 the  dignity  and  decorum  of  the  House,

 Shri  C.  Subramaniam:  Therefore,  #
 ig  not  a  mere  Paper  programme  or  a
 paper  plan.  It  is  based  on  the  a
 sessment  of  the  altustion  and  om  »
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 critical  analysis  made  by  the  top-
 most  people  available  in  the  country
 in  the  field  of  science,  economics  and
 administration,

 श्री  बागड़ी :  तभी  भूले  मार  रहे  हैं
 बे को ?

 Shri  M.  EB.  Masani:  Question,
 Shri  C.  Subramaniam:  But  even

 then,  I  am  not  prepared  to  say  that
 this  is  something  which  should  be
 accepted  without  any  scrutiny  what-
 soever.  The  Member  themselves
 may  scrutinise  it,  and  other  experts
 also  may  scrutinise  it,  and  we  are
 Prepared  to  have  a  look  into  it.

 We  had  the  experience  of  what  we
 eall  the  IADPD  or  intensive  agricul-
 tural  development  programme  districts
 Even  though  we  had  not  succeeded  to
 the  extent  that  we  had  expected  in  in-
 ereasing  the  programme  jn  these  areas,
 this  programme  has  given  us  certain
 concrete  lessons.  We  have  had  cer-
 tain  experience  in  these  districts,  and
 that  has  shown  that  while  material
 inputs  like  seed,  water,  fertiliser,
 Plant  protection  are  all  important,
 each  by  itself  gives  only  a  marginal
 result.  If  we  have  good  seed  but  we
 do  not  have  the  other  three  material
 inputs,  then  the  benefit  that  we  de-
 rive  is  only  marginal.  Along  with
 good  seed,  if  we  have  water  also,  then
 it  is  something  better;  if  we  have
 water  alone,  then  also  the  benefit  is
 only  marginal.  I¢  in  addition  to  sced
 and  water,  we  have  enough  of  ferti-
 lisers,  then  it  is  much  better,  and
 with  plant  protection,  it  becomes  a
 Package.  It  ig  not  as  if  the  total  re-
 sult  of  all  this  is  equal  to  the  sum  of
 the  individual  benefits  which  we  de-
 rive  if  we  use  them  in  jsolation;  it
 is  not  A+B+C+4D  but  it  is  2(A+B+
 C4+D)  or  3(A+B4+C+D)  when  we
 have  it  in  the  package.  That  is  the
 lesson  that  we  have  learnt.

 Shri  A.  P.  Sharma:  May  I  ask  one
 question  of  the  hon.  Minister  in  this
 eonnection?

 end  Drought  60
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 Shri  C.  6  am  T  shall  ans-
 wer  the  question  later  on.  Lf  we
 want  to  get  the  optimum  results  with
 the  material  inputs  that  we  have  and
 with  the  resources  that  we  have,.
 then  it  is  necessary  to  adopt  this  pac-
 kage  programme.  Taking  these  mate-
 tial  inputs  or  resources  in  isolation,
 even  though  we  may  make  all  inten-
 give  efforts  in  the  use  of  those  mate-
 rial  inputs,  the  return  is  only  margi-
 nal.  That  is  the  lesson  that  we  have
 learnt  by  the  application  of  the  in-
 tensive  agricultural  development  pro-
 gramme  in  the  various  districts.

 What  we  are  now  trying  to  see  is
 whether  by  g  larger  and  more  inten-
 aive  application  of  this  package  pro-
 gramme  it  would  be  possible  for  ws
 to  reach  a  level  of  production  and
 have  additional  production  which
 will  meet  the  requirements.  It  is
 from  this  point  of  view  that  our
 scientists  and  our  technicians  and  our
 administrators  reviewed  this  pro-
 gramme  and  on  that  basis  they  have
 given  ys  advice  that  if  we  concentrat-
 ed  our  efforts  in  a  given  area  where
 we  have  assured  water  supply  and
 we  have  the  necessary  extension  ser-
 vices  also  concentrateg  in  that  area,
 then  it  should  be  possible  for  us  to
 achieve  much  better  results  than  by
 merely  dispersing  our  effo>t  in  a  thim
 way  throughout  the  country.  It  ts
 not  that  no  effort  would  be  made  in
 the  other  parts  of  the  country.  The
 general  programme  of  development
 wil]  go  on,  but  we  shall  be  concen-
 trating  our  efforts  in  a  definite  area,
 in  the  intensive  development  area
 which  we  are  trying  to  take  yp.  For
 that  purpose,  they  have  given  ua  an
 idea.  Tt  is  no  use  trying  with  our
 traditional  varieties  which  we  have

 here,  Even  with  the  best  of  prac-
 tices,  with  all  the  resources  put  in,
 the  potentiality  for  yleld  of  these
 traditional  varieties  js  limited.  For
 example,  if  we  take  up  our  tradit-
 ional  varieties  of  paddy  even  though
 they  may  stand  on  the  field  for  Ave
 to  six  months,  their  maximum  yield
 is  limited  to  3000  to  4000  Ibs,  where-
 as  there  are  varieties  available  which
 give  greater  yield;  those  varieties  com
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 be  evolved  here  also.  If  those  varie-
 ties  are  used  and  the  same  agrono-
 mical  practices  and  resources  are
 given  to  the  optimum  extent,  then
 the  minimum  production  is  at  6000
 lbs.  and  we  are  able  to  reach  even
 8500  to  9000  lbs.  With  a  new  variety
 of  paddy,  I  am  glad  to  say  that  my
 own  colleague  the  Deputy  Minister  in
 his  own  farm  has  been  able  to  achieve
 a  production  of  8200  lbs.  in  one  acre;
 this  has  been  done  with  a  new  varie-
 ty,  with  all  the  agronomical  practices
 which  are  available  for  this  purpose.
 Even  in  the  worst  of  the  farms,  the
 minimum  production  has  been  round
 about  4000  to  5000  Ibs.

 I  am  glad  to  say  also  that  another
 hon.  Member  of  this  House,  Shri
 Karuthiruman  is  now  growing  this
 paddy  in  his  fields.  He  is  an  experi-
 enced  agriculturist,  and  he  tells  me
 that  during  the  long  course  of  his
 experience  he  has  never  come  across
 a  variety  of  this  sort  and  it  is  likely
 to  give  him  00  maunds  per  acre
 when  he  is  going  to  harvest  it.
 Therefore,  what  we  are  trying  to  find
 out  is  to  identify  the  varieties  of
 foodgrains  which  would  have  _  this
 high-yield  potential.  I  am  glad  to  say
 that  we  have  identifieq  varieties  for
 six  major  grains,  namely  paddy,
 wheat,  maize,  bajra,  sorghum  and
 Tagi.  We  are  now  in  the  process  of
 multiplying  the  seeds  of  these  varie-
 ties.  Our  programme  by  the  end  of

 the  fourth  Plan  is  to  reach  32.5  million
 acres  or  35  million  acres,  and  these
 35  million  acres  represents  about  50
 per  cent  of  the  assured  water  supply
 @rea  now  or  one-tenth  of  the  net
 sown  area.  In  these  areas  we  are
 going  to  concentrate.  These  32.5
 million  acres  would  require  produc-
 tion  of  seeds  and  the  fertiliser  for
 this  variety  in  order  to  yield  the
 maximum  would  be  in  the  range  of
 80  to  20  Ibs.  of  nitrogen  per  acre.
 These  would  require  plant  protection
 also.  These  would  require  assured
 water  supply  also.  Now,  we  are
 trying  to  identify  each  of  these  mate-
 rial  inputs  in  order  to  ensure  that
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 they  would  be  available  in  sufficient
 quantity  and  quality  for  these  32.5
 million  acres.

 The  seed  programme  is  the  most
 important  thing.  Without  that,  all
 the  other  measures  would  not  give
 results.  Therefore,  we  are  trying  to
 produce  these  seeds.  We  have  had  a
 seeq  farm  programme  during  the
 Second  Plan  and  the  Third  Plan  also.
 I  myself  was  responsible  to  have  a
 large  number  of  seed  farms  started
 in  the  Madras  State  with  25  acres  and
 50  acres.  Our  experience  has  shown
 that  in  the  small  areas  it  had  not
 been  possible  for  us  to  give  sufficient
 technical  attention  to  that,  and  suffi-
 cient  technical  advice  for  that  pur-
 pose  and  the  foundation  seeds  coming
 out  of  those  seeds  have  been  found
 to  be  below  standards  and  the  quan-
 tities  also  were  limited,  and,  there-
 fore,  the  multiplication  of  these  seeds
 has  become  very  difficult.  That  is
 why  even  though  we  have  reached
 the  distribution  of  these  better  seeds
 to  a  certain  extent,  still  the  quality
 has  not  been  maintained  and  the
 quantities  envisaged  in  the  Third
 Plan  have  not  been  reached.  It  is
 because  of  this  that  we  want  to  have
 larger  farms  where  technical  assis-
 tance  can  be  concentrated,  where  the
 various  equipment  required  for  this
 purpose  could  be  obtained.  We  are
 going  in  a  big  way  to  start  many
 State  seed  farms.  For  this  purpose,
 we  have  already  appointed  one
 Director-General  og  State  farms  with
 practical  experience  in  farming  and
 also  with  administrative  experience.
 On  this  pasis,  immediately  in  Surat-
 garh  we  want  to  see  that,  that  farm
 is  put  into  proper  form  and  shape
 and  is  used  in  a  big  way  for  the  pur-
 Posp  of  producing  quality  seeds  of  the
 various  grains.  But  that  alone  will
 not  be  sufficient.  That  is  why  our
 intention  is  within  the  next  one  or
 two  years  to  have  at  Jeast  one  State
 seeq  farm  with  round  about  2000  te
 5000  acres  in  each  State,  and  to  have
 seed  multiplication  of  a  sufficient
 order,  which  would  give  the  founda-
 tion  seeq  for  the  purpose  of  muiti-
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 plying  to  the  registered  growers,  for
 the  purpose  of  having  quantities  which
 would  be  adequate  to  meet  the  re-
 quirements  of  these  32.5  million  acre®
 by  the  end  of  the  Fourth  Plan  period.
 The  process  has  started  already.
 Even  now,  the  multiplication  of  seeds
 is  going  on.  During  the  next  year
 we  have  fixed  targets  with  regard  to
 the  areas  to  be  covered  by  each
 variety  of  grain  such  as  paddy,  wheat
 and  maize  etc,  I  am  assured  that  the
 Programmes  for  the  multiplicatio,  of
 seeds  are  going  on  according  to  sche-
 dule,  and  sufficient  quantities  of  seeds
 will  be  available  for  the  next  year's
 Programme.  But  during  the  next
 year,  the  area  will  on  the  whole  be
 only  about  4000  to  5000  acres.  This
 will  have  to  be  multiplicd  four  or
 five  or  six  times  by  the  end  of  the
 Fourth  Plan.  Therefore,  a  continuous
 effort  will  have  to  be  made  for  the
 Purpose  of  seeing  that  sufficient  seed
 Programme  is  undertaken  in  the
 country  for  the  purpose  of  reaching
 the  targets.  But  I  can  give  this  as-
 Burance  that  every  effort  is  being
 made  for  the  purpose  of  reaching
 these  targets.  If  at  a  particular  stage
 it  becomes  evident  that  foundation
 seeds  are  not  adequate  but  suitable
 seeds  are  available  outside  the  coun-
 try,  we  shall  not  hesitate  to  spend
 foreign  exchange  for  the  purpose  of
 getting  this  small  quantity  of  founda-
 tion  seed  from  outside,  because  this
 seed  could  be  multiplied  20  or  30
 times,  and  ultimately  the  yield  from
 the  farms  would  be  300  tc  500  times
 the  foundation  seed  which  we  would
 be  acquiring  from  other  countries.
 Therefore,  a  decision  has  been  taken
 that  the  seed  programme  will  be  un-
 dértaken,  and  if  any  foreign  exchange
 ig  necessary  for  this  purpose,  it
 would  be  made  available  in  order  to
 ste  that  the  seed  programme  goes
 through.  This  foreign  exchange
 would  also  include  foreig,  exchange
 with  reference  to  seed  processing
 equipment  ang  the  various  other
 equipments  which  might  be  necessary
 for  such  State  seed  farms.  Particu-
 latly,  the  USSR  has  expressed  inte-
 rest  in  equipping  these  State  farms,
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 ]  hope  to  get  mestive  assistance
 8s  for  as  these  agriculture]  equipments
 are  concerned,  from  these  countries,
 and  I  hope  that  it  should  be  possible
 for  us  to  intensify  our  effort  in  this
 direction.

 8  bre

 Then,  the  seed  will  have  no  effect
 if  we  do  not  have  sufficient  fertilisers.
 Tt  is  heré  that  the  traditional  appoach
 has  to  be  broken  because  _  know
 even  hon.  Members  were  asking,
 Why  go  in  for  new-fargled  fertili-
 sere?  Why  not  have  our  green
 manure?  Why  not  have  our  traditie-
 nal  compost?  We  will  have  these
 organic  manures  and  we  will  use
 them.  But  we  know  the  limitations
 of  compost  manute  ang  green
 manure.  The  best  compost  wil)  give
 you  only  one  per  cent  nitrogen.
 Now,  consider  this  aspect.  These
 varieties  require  at  least  G0—200  Ibs.
 Per  acre  per  crop.  For  having  00
 Ibs.  of  nitrogen  with  compost  with  a
 one  per  cent  nitrogen  content,  we
 should  have  at  least  5  tos  of  com-
 post  for  every  acre.  First  of  all,  the
 physical  quantities  will  not  be  avail-
 able.  Even  ff  they  are  available,  it
 would  be  able  to  cover  only  about
 one-hundredth  of  the  area  jn  any
 Particular  village.  These  huge  quan-
 tities  cannot  be  transported  from  on
 area  to  another.

 This  is  one  factor,  Another  tech-
 nical  factor  which  will  have  to  be
 taken  into  consideration  is  that  this
 nitrogen  cannot  be  feg  all  at  once.
 The  compost  manure  could  be  put
 only  in  the  initial  stuges,  ang  once
 they  have  been  put,  you  cannot  go  on
 dumping  this  compost  manure  into
 the  field;  whereas  for  the  purpose  of
 getting  the  maximum  results,  at  two
 other  stages  nitrogen  will  have  to  be
 fed  to  the  plants,  the  tillering/flower-
 ing  stage  and  the  grain  forming  stage.

 inly  you  cannot  gu  and  dump
 these  two-three  tons  of
 manure  into  the  fleld.  You  will  only
 perhaps  spoil  the  whole  field  and
 submerge  the  plants  entirely  in  that.
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 Theat  is  why  when  we  have  to  take

 to  new  varieties  which  require  80  to  l00
 or  20  lbs.,  to  think  in  terms  of  compost
 Manure  is  an  impossible  task.  It  is
 physically  impossible  to  do.  The
 quantities  are  not  available.  The
 application  of  nitrogen  also  becomes
 impossible.  That  is  why  it  has  be-
 come  necessary  to  go  in  for  concen-
 trated  fertilisers  of  the  inorganic
 type.  Therefore,  if  we  want  to  take
 to  these  new  high-yielding  varieties,
 there  is  no  option  but  to  go  in  for
 artificia]  fertilisers.  Hence  even  in
 our  programme  of  an  increased  32.5
 million  acres,  we  have  to  apply  this;
 depending  on  compost  manure  will
 only  lead  to  marginal  increases.  If
 We  want  to  have  a  massive  increase
 in  production  which  will  meet  the
 situation,  it  can  be  only  on  the  basis
 of  use  of  fertilisers,

 We  may  look  into  the  experience
 of  other  countries  which  have  reach-
 ed  these  high  levels  of  production.
 Leave  along  the  developed  countries,
 the  industrially  developed  countries
 where  there  is  full  literacy  and  all
 that.  But  even  in  backward  econo-
 miea  like  Mexico,  Talwan,  Sudan...  .

 Shri  M.  BR,  Masani:  Taiwan  is  not
 backward.

 Shri  C.  Subramaniam:  These  are
 instances  of  a  backward  economy
 where  people  are  backward

 Shri  M.  ्  Masani:  Taiwan  has
 attained  self-sufficiency.  It  is  a  com-
 parison  which  should  put  us  to  shame.

 Shri  C.  Subramaniam:  Let  him
 kindly  hear  me,  Just  because  I  men-
 tioned  Talwan,  he  need  not  stand  up
 and  interrupt.

 Sbri  M,  B.  Masani:  You  must  face
 Acts.

 Shri  C.  Subramaniam:  I  have  cited
 Taiwan  as  an  instance  of  g  country
 which  has  made  considerable  progress
 in  the  last  few  years.  If  that  would
 not  satisfy  him,  I  do  not  know  what
 would.
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 Shri  M,  R.  Masani:  They  have  the
 highest  per  acre  yield  of  paddy  in  the
 whole  world.  Nothing  backward
 about  it.  Let  us  learn  from  them.

 Shri  C,  Subramaniam:  Anyhow,  a
 few  years  back,  they  were  in  the  same
 Position,

 Shri  M.  R.  Masani:  Now  you  ure
 right.

 Shri  C.  Subramaniam:  That  is  why
 I  4m  citing  these  economies,  to  show
 that  it  is  not  only  the  USSR  and  US
 economies  which  have  agricultural
 production  at  thoge  high  levels.  There
 are  other  countries  also  which  have
 done  the  same.  How  have  they  at-
 tained  those  levels  of  production? Not  by  using  compost  manure,  cow-
 dung.  They  are  using  that  also.  But
 it  is  only  by  the  intensive  application
 of  fertilisers  and  the  use  of  these
 New  varieties  that  they  have  achiev-
 ed  these  results.

 Even  in  our  own  country,  there  are
 Progressive  farmers  who  have  attain-
 ed  levels  of  production  comparable to  the  best  in  any  part  of  the  world.
 How  have  they  attained  it?  It  js  on
 the  basis  of  these  new  varieties,  new
 fertilisers,  better  plant  protection  pro-
 gramme  and  proper  use  of  water.

 Therefore,  fertiliser  is  the  key  to
 an  increase  in  production  today.

 Once  we  ignore  this,  whatever  other
 efforts  we  may  make,  it  would  only
 result  in  marginal  increases.  We  will
 continue  to  be  always  dependent  on
 others  for  feeding  our  people.  There-
 fore,  I  attach  the  greatest  importance
 to  fertiliser  availability.  That  is  why
 this  matter  has  been  considered  by
 the  Planning  Commission  ang  by  the
 Cabinet  recently.  We  have  taken
 certain  decisions  with  regard  to  avail-
 ability.  If  we  have  to  put  through
 this  programme  successfully,  what
 would  be  the  order  of  fertilisers  re-
 quired  for  the  purpose—that  hag  also
 been  indicated  in  the  paper  circulat-
 ed  to  hon.  Members.  Even  in  1966-,
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 67,  we  woulg  require  |  million  ton-
 nes  nitrogen  and  corresponding  P205

 and  K20.  The  package  programme
 has  also  to  be  based  on  this  con-
 sideration.  Fortunately,  the  Planning
 Commission  and  the  Cabinet  after
 full  discussion  have  accepteq  the
 target  of  fertiliser  required  to  put
 through  the  programme  in  the  Five
 Year  Plan.

 Therefore,  as  far  as  that  is  concern-
 ed,  the  doubts  have  been  removed.

 Some  people  had  doubts  whether
 this  quantity  of  fertiliser  would  be
 required  for  the  purpose  of  achieving
 the  results.  Fortunately,  those  peri- ods  of  doubts  are  gone.  Now  a
 tive  decision  has  peen  taken  that  we
 should  see  that  availability  reaches
 to  the  levels  indicated  for  the  purpose
 of  putting  through  this  programme.
 By  the  end  of  the  Fourth  Plan,  we
 should  reach  2.4  million  tonnes  of
 nitrogen  and  corresponding  P205  and
 Potash.  A  total  quantity  of  nutrients
 of  4  million  tonnes  is  absolutely
 necessary  for  the  purpose  of  fulfilling
 this  programme.

 How  to  get  this  quantity  of
 fertiliser  is  the  next  question.  We
 already  have  factories  within  the
 country  producing  these  fertilisers.
 Unfortunately,  most  of  them  arg  not
 working  to  full  capacity;  particularly
 this  year,  the  capacity  coulq  not  be
 reached  because  raw  materials  were
 not  there.  Raw  materials  were  not
 there  because  foreign  exchange  was
 not  available.  One  leads  to  another.

 Therefore,  now  a  decision  has  been
 taken  that  the  existing  factories  and
 the  factories  which  will  come  into
 Production  would  be  worked  to  full
 capacity,  and  the  foreign  exchange
 necessary  for  the  purpose  of  import-
 ing  the  raw  materails  for  running
 these  factories  to  full  capacity  will
 be  made  avaflable,  taking  into
 account  the  overall  availability  of
 foreign  exchange.

 In  the  interim  period,  it  will  not
 be  possible  to  reach  this  level  of  pro-
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 duction  within  the  country.  How  te
 have  the  full  availability  of  fertili-
 sers?  Therefore,  the  balance  will  have

 to  be  imported,  and  whatever  foreign
 exchange  required  for  this  purpose
 will  have  to  be  found,  even  as  foreign
 exchange  will  be  found  for  all  the
 defence  needs.  Food  is  as  important

 as  the  defence  of  the  country.  Some
 people  say  jt  is  more  important  be-
 cause  g  hupegry  nation  can  never
 defend  itself.

 1  887  (SAKA 6,  ४६

 Therefore,  after  taking  into  account
 the  indigenous  production,  the  balance
 will  have  to  be  imported.  Some
 People  have  criticised  this  approach
 ang  said,  ‘Why  go  in  and  spend
 foreign  exchange  in  the  import  of
 fertilisers?’  I  tell  them,  the  choice  is
 whether  you  would  starve  and  atarve
 the  millions  of  the  people  or  give

 high  priority  to  fertiliser,  get  jt,  and
 also  produce  it  within  the  country
 to  feed  the  millions  of  the  people  of
 this  country.

 Shri  P.  K.  Deo:  On  a  point  of
 order.....

 Shri  C|  Subramaniam:  I  am  not
 yielding.

 Shri  P.  EK,  Deo:  An  hon.  Member
 is  reading  newspapers.  He  is  learn-
 ing  English  by  reading  them.

 Shri  D.  C.  Sharma  (Gurdaspur):  I
 am  just  preparing  for  the  next  Bill.
 I  am  not  reading  newspapers.

 Mr,  Deputy-Speaker:  Such  inter-
 ruptions  should  not  be  there.

 Shri  0.  Subramaniam:  :  agree  that
 import  of  fertilisers  would  mean
 utilisation  of  foreign  exchange  con-
 tinously.  Therefore,  jt  becomes

 necessary  to  build  up  capacity  within
 the  country  which  would  produce
 enough  of  fertilisers  to  meet  our
 needs,  That  is  why  the  establish-
 ment  of  fertiliser  factories  is  of  the
 highest  importance.

 Iam  sute  some  of  the  hon.  Mem-
 bers  would  immediately  say:  here  is
 again  US  pressure  for  fertiliser  fac-
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 tories.  It  is  not  US  pressure  or  any-
 body  else's  pressure,  it  is  the  pres-
 sure  of  circumstances  here  that  needs
 more  fertilisers  to  meet  the  situation.
 Therefore,  if  we  are  not  in  a  position
 to  produce  the  fertilisers  in  the  pre-
 sent  context,  we  have  to  create  a
 situation  in  which  the  investment
 would  come  into  the  country  for  the
 Purpose  of  producing  the  fertilisers
 within  the  country.

 Shri  M.  BR,  Masani:  Somewhat
 belated.

 Shri  C.  Subramaniam:  You  have
 to  choose  between  the  two.  Suppose
 foreign  investment  comes  in  and
 suppose  they  are  able  to  make  certain
 Profit  and  it  goes  out  of  foreign  ex-
 change,  what  that  would  mean  and
 also  what  it  would  mean  to  import fertilisers  that  we  do  not  produce
 here,  or  if  we  do  not  produce  ferti-
 lisers,  what  are  the  consequences
 of  not  having  fertilisers  and  not
 having  production  also—all  this
 will  have  to  be  seriously  gone  into.
 Therefore,  every  attempt  will  be
 made  by  the  Government  to  see  that
 more  fertiliser  factories  come  in  as
 far  as  possible  in  the  public  sector
 and  to  the  extent  necessary  in  the
 Private  sector  for  the  purpose  of
 filling  the  gap,  and  whatever  policy
 decision  js  necessary  for  that  purpose is  under  the  consideration  of  the  Gov-
 ernment  of  India,  ang  I  hope  early decisions  would  be  taken  for  the  pur-
 Pote  of  seeing  that  we  establish  more and  mote  fertiliser  factories  within  the
 country  which  would  ultimately  save
 foreign  exchange  and  save  the  people also  from  starvation,

 Dr.  L.  M.  Singhvi  (Jodhpur):  The
 newspapers  tell  us  that  the  decisions
 have  already  been  takén  yesterday.

 Shri  C.  Subramaniam:  I  can  ask  the
 People  to  starve  on  the  basis  of  ideo-
 logy,  but  ultimately  ideology  and
 everything  else  is  for  the  purpose  of
 feeding  the  people.  If  on  the  basis
 of  ideology  we  reach  a  stage  where
 we  are  not  in  a  position  to  produce
 enough,  then  that  is  the  surest  con-
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 demnation  of  that  ideology,  Thete-
 fore,  today  what  ig  Important  is  to
 have  more  fertiliser  factories  within
 the  country.  Thet  exploitation  will
 be  much  less  than  the  import  of  fertl-
 lisers  from  outside  the  country,  it  will
 be  much  less  harmful  than  asking  the
 people  to  starve.

 After  all,  in  life  various  alterna-
 tives  are  available.  The  best  alterne-
 tive  will  have  to  be  chosen.  We  can-
 not  make  ideal  conditions  and  ideal
 choices.

 Shri  M.  BR.  Masani:  Very  belated.

 Shri  C.  Subramaniam:  Therefore,
 these  decisions  have  always  been
 taken,  and  therefore  this  will  have  to
 be  taken  and  fertiliser  is  the  key  to
 the  production,  and  this  will  have  to
 be  emphasized,  and  for  this  the  House
 will  have  to  make  itg  choice,  the
 country  will  have  to  make  its  choice,
 and  that  is  the  only  way  to  go  for-
 ward.

 Then,  along  with  this  we  have  to
 have  plant  protection  also  because
 when  we  have  these  new  varieties  and
 high  fertilisation,  they  are  also  sus-
 ceptible  to  diseases  and  pests.  (In-
 terruptions).  |  will  answer  all  of  yOu
 later  on.

 Shri  A,  P.  Sharma:  What  about  trri-
 gation?

 Shri  Bhagwat  Jha  Asad  (Bhagal-
 pur):  I  want  to  know  from  the  hon
 Minister  what  fertiliser  can  do  with-
 out  irrigation,  What  we  need  is  irri-
 gation,  not  fertiliser.  You  want  to
 make  the  surplus  areas  surplus  and
 the  deficit  areas  deficit.

 झौ  बावडी  :  एक  सवाल  मेरा  भी  सुन
 लीजिए  (व्यकक्षान)  पाकिस्तान  को
 पानी  देकर  पंजाब  को  प्यासा  मार  रहें
 हैं...
 Shri  C.  Subramaniam:

 yielding.  Afterwards,
 IT  am  sot
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 Mr.  Deputy-Speaker:  Please  elt
 down.

 ft  आतपड़ी:  पाकिस्तान  को  पानी  दे  रहे
 हैं,  पंजाब  प्यासा  मर  रहा  है

 Mr.  Deputy-Speaker:  He  is  not
 yielding.

 झी  प्रिय  पुष्त  :  लक्ष्मीबाई  मुंह  घुमाकर
 बड़ी  होती  हैं

 Mr.  Deputy-Speaker:  Order,  order.

 Shri  C,  Subramaniam:  Particularly
 the  chemicals  required  for  plant  pro-
 tection  will  also  have  to  be  produced
 within  the  country,  Fortunately,  we
 have  already  established  sufficient
 capacity  to  meet  the  present  needs,
 but  it  is  not  sufficient  to  meet  the
 needa  of  the  expanded  programme
 when  we  go  through  the  Fourth  Plan,

 ‘and  to  the  extent  fresh  capacity  will
 have  to  be  established,  we  are  already
 taking  steps  for  the  purpose  of  estab-
 lishing  fresh  capacity,  and  therefore
 in  the  interim  period  if  any  chemi-
 eals  have  got  to  be  imported,  it  has
 been  decided  by  the  Government  that
 high  priority  will  be  given  with  re-
 gard  to  allocation  of  foreign  exchange
 to  import  these  pesticides  also.

 I  now  come  to  the  point  about
 which  Shri  Azad  was  very  much  per-
 turbed,  about  water.

 Shri  A  P.  Sharma:  I  am  also  per-
 turbed,

 Sari  C.  Subramaniam:  I  do  agree
 that  all  this  will  have  no  meaning  if
 there  ig  no  water  to  back  this  up,  it
 will  be  only  throwing  it  into  the
 waste.  Therefore  it  क  not  merely
 making  available  water  that  is  im-
 portant,  but  making  available  water  in
 sufficient  quantities.  Unfortunately,
 we  have  had  very  many  irrigation  pro-
 jects  which  are  only  protective,  which
 do  not  fave  sufficient  capacity  to
 have  intenstye  cultivation,  That  is
 the  main  drawbeck  in  many  of  our
 irrigation  projects.  Not  only  that.
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 The  method  a  irrigation  also,  parti-
 cularly  the  ancient  systems  of  irriga-
 tion,  was  all  right  at  that  time,  but
 for  the  new  techniques  the  flow  of
 irrigation  from  field  to  fleld  is  not
 beneficial  for  cultivation  with  fertili-
 gers,  and  unless  you  have  controlled
 irrigation,  you  will  not  be  able  to  get
 the  maximum  out  of  it.  And  not
 only  that.  On  the  basis  of  thi:  pro-
 gramme,  it  is  not  by  taking  one  crop
 alone  we  would  be  able  to  go  forward,
 Intensive  agriculture  would  mean  that
 wherever  water  is  available,  wherever
 we  are  having  one  crop  we  should
 have  two  crops,  wherever  we  have
 two  crops  we  should  have  three  crops.
 It  is  from  this  point  of  view  that  we
 are  trying  to  analyse—for  which  a
 cell  hag  béen  formed  in  the  Agricul-
 ture  Ministry—to  review  the  position
 of  each  irrigation  system,  to  find  out
 the  water  availability  there,  whether
 with  that  water  availebilily  it  would
 be  possible  to  have  this  intensive  agri-
 cultural  programme  approach,  and
 also  to  have  multiple  cropping  in  this
 area,

 We  find  in  many  of  these  areas  not
 only  modernisation  of  the  existing
 irrigation  system  is  necessary,  but
 development  of  minor  irrigation  sourc-
 es  within  this  command  area  also  is
 important,  so  that  a  water  balance
 would  be  reacheg  for  the  purpose  of
 having  thig  multiple  cropping.  There-
 fore,  we  have  already  made  certain
 investigations  with  regard  to  the
 existing  irrigation  systems  in  the
 Tanjore  area  and  also  in  the  Andhra
 area,  and  we  have  come  to  the  con-
 clusion  that  apart  from  building  up
 flelg  channels  for  every  field  so  that  it
 could  be  controlled,  in  these  very  areas
 minor  irrigation  will  have  to  be  deve-
 loped  so  that  the  water  balance  is
 reached.

 There  is  another  problem  which
 Shri  Bagri  raised.  I  do  not  under-
 stand  hig  language,  but  still  |  suppose
 what  he  i  worried  about  is  this,  that
 im  the  Punjab  in  apie  of  water  being
 given,  whet  has  happened  is  this.
 Water  is  not  only  a  creator,  but  also
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 (Shri  C.  Subramaniam]
 a  destroyer.  Whereas  3  million  acres
 have  been  brought  under  irrigation,  3
 million  acres  have  gone  out  of  use
 because  of  waterlogeing.  So,  we  have
 to  be  careful  particularly  about  our
 irrigation  systems,  It  is  not  as  if  you
 just  throw  water  and  get  production out  of  it.  Tt  can  also  be  a  destroyer.
 There  also  it  becomes  necessary  for
 the  purpose  of  avoiding  this  water-
 logging  that  we  should  develop  these
 tube-wells  in  an  intensive  way  in  this
 area  so  that  once  we  use  the  canal
 water,  later  on  we  pump  out  the  water
 from  undergound  and  use  it  for
 another  crop.  In  this  way,  the
 balance  is  got.

 Therefore,  these  are  all  matters
 which  require  to  be  gone  into  with
 regard  to  the  existing  resources  alone,
 leave  alone  new  resources  which  my
 friend  is  building  up.  I  am  sure  he
 would  have  eufficient  opportunity,
 sufficient  resources,  to  build  new
 sources,  and  we  will  give  every  sup-
 port,  but  are  we  utilising  the  exist-
 ing  irrigation  resources  to  the  best  ad-
 vantage?  No.  Therefore,  looking
 at  the  existing  resources  for  the  pur-
 pose  of  secing  that  water-logging  is
 avoided,  for  the  purpose  of  seeing  that
 water  balance  is  reached  for  multiple
 cropping  will  have  to  be  gone  into,
 and  in  the  fourth  plan  period  mainly
 irrigation  will  be  concentrated  in
 these  arcag  for  the  purpose  of  build-
 ing  up  water  balance  so  that  more
 and  more  land  will  come  under  multi-
 ple  cropping  instead  of  being  content
 with  one  crop  alone,

 की  बागड़ी  :  सो  बिजली  के  कूभों  को  कने-
 वशन  नहीं  दे  रहे  हैं  प्रौर  रिए्वत  मांग  रहे  हैं

 Shri  C.  Subramaniam:  These  new
 varieties,  fortunately,  are  possible  of
 this  multiple  cropping  also;  whereas
 the  existing  varieties  can  give  long-
 term  crops,  these  are  fortunately  short-
 term  crops.  Therefore,  if  lands  are
 released  early  and  resources  also  are
 released  earlier  for  the  purpose  of  plan-
 ning  another  crop  and  water  balance
 ia  reached  and  new  varieties  are  used
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 which  are  of  shorter  duration,  it
 should  be  possible  for  us  to  have  mul-
 tiple  crop  in  these  very  areas  where
 there  is  assured  water  supply.  In-
 stead  of  one  crop  we  should  be  able
 to  get  two  crops  and  in  places  where
 we  are  able  to  get  two  crops,  we  can
 get  an  additional  cash  crop  vegetable
 and  so  on.  That  is  how  the  intensive
 effort  will  have  to  be  made....

 भी  बागड़ी  :  ट्यूबवेलों  के  कनेक्शनों  के
 बारे  में  तो  बताओो।

 Shri  C.  Subramaniam:  Investments
 of  this  order  will  have  to  be  made.
 New  geeds  would  mean  higher  cost  for
 the  farmer:  fertiliser  of  this  order
 would  mean  higher  cost  for  the
 farmer,  using  plant  protection  methods
 would  mean  higher  investment  and
 regulating  the  various  channels  would
 also  mean  higher  investment.  Un-
 less  sufficient  credit  is  made  available
 to  the  farmer  to  meet  this  investment
 programme,  all  these  will  be  only
 paper  plans.  Therefore,  we  are  try-
 ing  to  find  what  could  be  the  source  of
 credit  for  the  purpose  of  meeting  the
 massive  requirement  of  investment  by
 the  farmer  to  put  through  this  pro-
 gramme.  I  am  glad  my  co-operative
 colleague  is  here.  After  a  full  asseas-

 ‘ment  we  have  come  to  the  conclusion
 that  co-operatives  alone  will  not  be
 able  to  meet  this  amount  of  credit
 which  would  be  made  available  to
 the  farmer.  Therefore  we  are  in  the
 process  of  finding  out  whut  other  alter-
 native  arrangements  should  be  made
 to  supplement  the  effort  of  the  co-
 operative  sector  not  for  the  purpose
 of  displacing  the  co-operative  sector
 but  to  take  care  of  the  tranaition
 period.  Co-operatives  also  may  be
 able  to  gain  sufficient  strength  and
 later  on  to  take  over  the  entire  pro-
 gramme  of  credit.  But  in  the  interim
 period  we  are  thinking  in  terma  of  an
 agriculture  credit  corporation  to  fin-
 ance  the  needs  wherever  co-operative
 movement  is  weak  so  that  there  will
 be  a  supplementary  credit  agency
 available  for  this  purpose.  It  is  this
 package  approach  which  we  are  trying
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 to  formulate  and  implement:  better
 seeds,  heavier  fertilisers,  plant  pro-
 tection,  water  availability  ang  credit.
 This  is  the  main  idea  and  it  will  have
 to  be  further  formulated.  The  farmer
 should  be  ensured  that  his  heavy
 investment  could  be  borne  by  him
 even  in  a  natural  calamity  and  here
 crop  insurance  becomes  inevitable.  It
 is  this  package  approach  which  |  am
 trying  to  work  out  which  ultimately
 would  mean  an  intensive  aproach  to
 have  a  minimum  additional  produc-
 tion  of  25  million  tonnes.  We  could
 have  only  marginal  increases  in  the
 other  areas  and  that  effort  we  are
 bound  to  make.  We  are  bound  to  have
 new  irrigation  sources.  These  ideas
 would  spread  to  other  areas  also.
 Therefore,  the  other  areas  are  not
 going  to  be  stagnant  and  they  will
 also  progress  to  a  certain  extent.  But
 this  intensive  approach  alone  would
 lead  us  to  results....  (Interruptions).
 For  the  purpose  of  seeing  that  exten-
 sion  services  are  also  available  in  an
 intensive  way  We  had  to  concentrate
 our  efforts  on  better  trained  persons,
 better  oriented  persons  and  extension
 officials.

 Shri  Priya  Gupta:  What  about  anti-
 flood  measures?

 ओरी  बागड़ी  :  भौर  ट्यूब  वैलों  के  कनेक्शन
 के  बारे  में  भी  t

 Shri  C,  Subramaniam:  Extension
 also  will  have  to  be  intensified  and  we
 are  giving  higher  training  for  some  of
 the  village-level  workers  who  would
 be  located  in  those  areas  and  who
 would  be  able  to  assist  the  farmers
 with  higher-leve]  techniques.  That  is
 the  package  approach  which  we  are
 trying  to  make.  In  the  same  way  in
 the  production  of  fibre,  of  oil-seeds,
 etc.  it  is  this  package  approach  which
 we  are  trying  to  evolve.

 Mere  production  of  grains  alone  is
 not  goifig  to  meet  our  food  problem
 Ne  doubt  we  will  be  able  to  fill  our
 stomachs.  If  we  want  to  have  a
 balanced,  healthy  diet,  other  protec-
 tive  foods  would  also  be  necessary.

 l6,  887  (SAKg)  and  Drought  6094"
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 Therefore,  cattle  development,  poultry
 development  and  fisheries  develop-
 ment—all  these  become  important
 Even  with  regard  to  cattle  develop-
 ment  and  the  key-village  schemes
 which  we  have  worked  we  have  cume
 to  the  conclusion  that  there  also  in-  ,
 tensive  approach  is  necessary.  (In-
 terruptions)

 ओी  हुकम  अन्य  कछवाय  :  मक्‍्ली  पालन,
 मुर्गी  पालन,  मछली  पालन  ।

 Shri  C.  Sobramaniam:  I
 know  what  they  gain  by  shouting
 much.  If  that  pleases  them,  it
 does  not  lend  respectability  to
 Proceedings  of  this  House.  If  the  hon.
 Members  do  not  like  my  speech  they
 are  at  liberty  to  get  away  and  not  to
 listen  to  my  speech.  Since  they  are
 here  I  would  respectfully  plead  with
 them  to  listen.  If  there  are  .any
 doubts  I  am  prepared  to  answer  ques-
 tions  to  the  best  of  my  ability....
 (Interruptions).  Later  on,  not  now.
 Therefore,  kindly  qo  not  interrupt,

 With  regard  to  cattle  development
 also  we  have  evolved  a  package  pro-
 gramme  and  have  taken  about  42  in-
 tensive  cattle  development  areas
 where  higher  milk  yielding  new
 breeds  would  be  developed.  In  the
 same  way  we  afe  taking  intensive
 steps  to  develop  poultry  and  for  deve-
 lopment  of  fisheries  also,  I  cannot  go
 into  all  those  aspects  now,  and  when
 the  plan  is  formulated  and  is  placed
 before  the  “House  I  am  sure  they
 would  be  satisfied  that  we  are  trying
 to  make  an  intensive  effort  in  all  these
 directions  fo  solve  the  Problem.

 I  do  agree  ffiat  all  this  would  mean
 reorganisation  of  the  administrative
 machinery  to  meet  the  needs  of
 country.  Wevare  quite  well  aware  of
 it.  That  is  why  even  though  some
 hon.  Members  might  think  that  @
 minister  is  going  out  of  the  way  to
 criticise  the  existing  system,  but  in
 the  interest....

 Dr,  L,  M  flinghvi:  References  were
 made  to  it  with  commendation.
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 ह... ह  Bhagat  Jha  Asad:  We  support
 you;  you,  have.  at  least  the  courage  to
 say  those  things...  .  (Interruptions).

 Shri  C.  Subramaniam;  In  the  in-
 terest  of  making  these  schemes  a  suc-
 cess,  reorganisation  and  reorlentation
 of  the  administrative  machinery  at  the
 Central  level  and  the  State  level  and
 the  District  level  is  nedessary.  I
 may  give  this  assurance  to  the  hon.
 Members  that  it  is  from  that  point  of
 view  that  we  are  trying  to  reorganise
 my  ministry  here.  We  have  gone  a
 long  way  in  reorganising  it  ang  I  will
 be  able  t  prestnt  a  picture  some
 time,  because  this  reorganisation  is
 not  so  easy  ag  I  have  to  get  over
 many  hurdles  tind  many  senctions  will
 have  to  be  abtained.  We  are  in  the
 process  of  dafisfying  the  people  that
 this  is'in  the  right  direction,  In  the
 same  way  we  dre  trying  to  have  this
 new  approach  applied  in  the  state
 machinery  and  at  the  district  level.
 Ad}  these  are  ufider  consideration.
 When  I  place  “before  this  Mouse  the
 new  picture  of  the  administrative
 machinery  which  we  are  trying  to
 evolve  subject  to  constructive  criti-
 cisms,  I  hope  it  will  give  some  satis-
 faction  to  the  hon,  Members  that  we
 have  made  an  attempt  in  this  direc-
 tion  also.  Therefore,  ]  fully  agree
 that  this  will  have  to  be  taken  into
 account.  This  scientific  and  tech-
 nological  approach  will  have  to  be
 backed  by  a  massive  research  pro-
 gramme  also.  That  is  why  we  hare
 reorganised  the  ICAR  and  we  have
 made  a  scientist  the  head  of  that  orga-
 nisation.  Scientists  particularly  in  the
 agrioultufe  sector  have  td  be  given
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 proper  remuneration  and  proper
 status  for  the  purpose  of  improving
 agricultural  research  programmes,
 That  also  is  under  implementation.  I
 sav  that  all  these  efforts  will  produce
 some  effect  and  will  lead  to  better
 implementation  of  the  programmes
 which  we  evolve  because  however  good

 the  plan  might.  be  on  paper,  ultimately
 it  depends  upon  the  intensity  of  the
 application,  and  the  successful  imple-
 mentation  of  it  will  depend  upon  i'.
 We  are  trying  our  best  to  mako  care
 of  this  also.  Therefore,  for  people

 DECEMBER  7,  I985  end  Drought
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 who  are  accusing  us  in  this  House  as
 to  why  we  are  depending  upon
 PL  480,  for  the  satisfaction  of  those
 who  are  taunting  us  ‘how  long  ure
 you  going  to  depeng  upon  otherg  for
 feeding  the  people’  I  can  give  this
 assurance  that  we  have  decided,  the
 government  have  decided  and  the
 Prime  Minister  has  declared  on  the
 floor  of  this  House  that  agriculture
 will  get  the  highest  priority  with
 regard  to  resources  allocation  even  if
 there  should  be  shortfall  in  the  other
 sectors,  the  cuts  may  be  applied  to
 other  sectors.

 As  far  ag  the  agricultural  sector  is
 concerned,  the  allocation  will  not  be
 cut.  down.  On  the  other  hand,  we
 want  to  go  a  step  further;  if  further
 resources  afe  necessary,  that  would
 be  allocated  even  to  the  detriment
 of  the  other  programmes  which  we
 might  make.  This  is  the  decision
 which  has  been  taken  by  the  Govern-
 ment;  not  individual  decision,  but  a
 decision  taken  by  the  Cabinet,  taken
 by  the  Government,  taken  by  the
 Planning  Commission,  and  I  am  sure
 this  House  and  this  country  will  en-
 dorse  it.  It  is  on  that  basis  that  we
 proceed.

 With  regard  to  allocations,  it  is  not
 merely  the  internal  resources  which
 are  important,  but  the  foreign  ex-
 change  component  also  is  important,
 and  it  has  been  decided  that
 even  with  regard  to  foreign  ex-
 change  allocation,  the  highest  priority
 will  be  given  to  agriculture  next  only
 to  defence  or  equally  with  defence,
 whatever  it  might  be.  Once  the  im-
 portance  is  given,  then  there  is  no
 question  of  any  programme  failing  for.
 want  of  resources  as  such.  There-
 fore,  the  material  resources  which
 would  be  made  available  should  be
 matched  by  the  man-power  resources,
 with  regard  to  quantity  and  quality.
 That  is  what  we  have  got  to  attempt
 as  far  ag  this  programme  is  concerned,
 and  I  want  to  make  the  position  quite
 clear  that  we  shall  see  that  during
 the  fourth  Plan  we  concentrate  our
 efforts  on  the  agricultural  sector  and
 go  forward  in  implementing  this  pro-
 gramme  which,  I  feel  confident,  would
 lead  us  to  self-sufficiency.  But  in  the
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 interim  period,  I  agree  We  are  bound
 to  go  through—

 An  hon  Member;  Individual
 (Interruption).
 Stri  C,  Subramaniam:  This  will

 not  depend  on  any  individual;  once  it
 is  decided  that  this  is  the  Govern-
 ment's  programme,  ance  we  decide
 that  this  is  the  programme,  we  have
 the  confidence  that  we  are  going  in
 the  right  direction.  The  transitional
 difficulties,  the  interim  difficulties,  will
 have  to  be  met  in  a  bold  way,  and  I
 would  request  this  House  and  the
 country  today  to  realise  that  while  we
 are  formulating  this  plan,  I  do  agree
 that  the  present  is  a  bleak  prospect.
 My  view  is  that  while  it  looks  bleak,
 if  only  we  undertake  all  the  measures
 which  we  have  indicated,  I  am  quite
 confident  that  we  will  be  able  to  meet
 this  challenge  and  meet  it  successfully
 too,

 I  know  I  have  undertaken  a  difficult
 task,  an  unpleasant  task  and  perhaps
 a  thankless  task,  because,  for  anything
 happening  anywhere,  the  Food  Minis-
 ter  here  will  be  blamed.  I  am  not
 afraid  of  taking  those  blames.  I  want
 to  give  this  assurance  to  the  House
 that  it  will  be  my  endeavour,  in  this
 difficult  situation,  to  see......

 sh  stare  ent  बेरणा  :  प्रगर  यह  काम
 पूरा  न  हुप्ना  तो  ,  क्या  ग्राप  मंत्री  का  पद  छोड़
 दगें  ?

 Shri  C.  Subramaniam:  As  I  stated
 in  the  opening  speech  of  mine,  it  will
 be  my  attempt  to  see  that  the  distress
 is  minimised;  I  say  it  shall  be  my  en-
 deavour  to  see  that  disaster  is  averted;
 if  any  disaster  should  happen,  that
 will  be  my  failure.  While  I  know  that
 there  are  various  agencies  involved  in
 it,  representing  the  State  machinery
 and  the  Central  machinery,  I  being
 the  Food  Minister  in  charge  of  it,  am
 Prepared  to  take  the  entire  responal-
 bility  if  anything  should  happen,  and
 T  am  not  prepared  to  throw  the  blame
 elther  on  the  State  Governments  or
 any  machinery.  I  am  prepared  to  take

 end  Drought  60g
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 it  a9  &  personal  ‘failure,  and  therefore,
 it  ahali  be  my  endeavour  to  take  all the  steps......

 झरो  बागड़ी  :  उन  के  जाने  से  रूछ  बिगड़ने
 वाला  तो  है  नहीं  ?

 Shri  C.  Subramaniam:  That  is  why, when  I  say  we  should  increase  the
 availability  of  foodgrains  by  whatever
 measures  they  might  be,  |  hope  my hon.  friends  will  have  some  patience with  me,  because,  we  should  see  that
 disaster  is  averted  at  any  cost.  (In-
 terruption).  Therefore,  now  that  we
 have  discussed  the  whole  matter  and
 the  Government  are  fully  aware  of  the
 challenges  of  the  day  and  the  chal-
 lenges  of  the  future,  we  are  trying  to
 take  al]  steps  for  the  purpose  of  mect-
 ing  this  challenge.  I  hope  the  House
 will  agree  with  me  when  I  say  that  [
 know  speeches  will  not  solve  prob-
 lems,  debates  will  not  solve  problems,
 and  I  request  that  everyone  should
 co-operate  with  the  Government  and
 create  conditions  in  the  country
 whereby  it  would  be  possible  for  us
 to  implement  this  programme  success-
 fully  to  reach  the  stage  of  self-suffi-
 clency.

 I  know  many  substitute  motions
 have  been  tabled:  not  that  |  do  not
 agree  with  some  of  the  ideas  men-
 tioned  in  them,  but  I  also  tried  to  find
 out  whether  I  could  accept  any  one
 substitute  motion,  but  there  are  some
 things  which  I  am  able  to  accept  and
 some  things  which  I  am  unable  to
 accept.  Therefore,  it  is  not  that  [  am
 throwing  away  the  suggestions  made
 in  the  substitute  motions,  but  only  I
 am  unabk  to  accept  any  aubetitute
 motion.  But,  in  view  of  the  explana-
 thans  which  |  have  given  and  in  view
 of  the  programmes  which  I  have  set
 cut  and  which  I  have  formulated,  I
 hope  hon.  Members  who  have  moved
 substitute  motions  will  be  kind  enough
 to  withdraw  their  motions  and  accept
 the  motion  moved  by  me.

 Shri  झाड्त  Viehon  Kamath:  On  a
 point  of  clarification........

 Several  hon.  Members  =  rove—-
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 Mr.  Deputy-Speaker:  Order,  order.
 We  had  a  marathon  debate  lasting  for
 over  three  days,  and  75  Members  have
 spoken.  I  will  allow  one  question  for
 each  party;  major  parties  only.

 श्री  मघु  लिमये  हस  में  पार्टी  का  कोई
 सवाल  नहीं  है।

 श्री  राम  सेवक  यादव  :  (बाराबंकी  ):
 उपाध्यक्ष  महोदय  ,  मेरा  निवेदन  यह  है,  कि
 यह  प्रश्न  पूछने  का  मौका  इस  लिए  दिया  जाता
 है  कि  बहस  के  दौरान  मैं  मंत्री  महोदय  से
 जो  प्रश्न  पूछे  जाते  हैं,  वह  उन  का  जवाब  ही
 नहीं  देते  हैं,  उन  को  टच  ही  नहीं  करते  हैं।  भगर
 बह  भ्रपने  जवाब  में  उन  बातों  को  टच  कर  दें,
 तो  ये  सवाल  पूछने  की  ग्रावश्यकता  ही  न  रहे  ।

 इस  लिए  एक  दल  की  प्लोर  से  एक  प्रश्न  पूछे
 जाने  से  काम  नहीं  चलेगा  ।

 Mr.  Deputy-Speaker;  Order,  order.
 One  question  for  each  party.  Shri
 Narasimha  Reddy.

 Shri  Narasimha  Reddy  (Rajampet):
 The  hon.  Minister,  the  day  before  yes-
 terduy,  whi.e  he  was  at  Chandigarh,
 listed  certain  disabilities  under  which
 be  is  lnbouring,  and  this  has  been  pub-
 lished  in  The  Hindustan  Times  dated
 the  6th  instant.  He  sald  that  the  Min-
 isters  are  nothing  but  rubber  stamps
 to  the  department,  that  he  is  not  in  a
 position  to  choose  his  own  Secretary
 and  that  75  per  cent  of  his  staff.....

 Mr,  Deputy-Speaker:  What  is  your
 question?

 Shri  Narasimha  Reddy:  I  am  put-
 ting  the  question,  and  I  want  to  know
 how  he  is  going  to  answer  it,—that
 75  per  cent  of  his  staff  have  no  agri-
 cultural  or  rural  background;  in  other
 words,  they  are  numskulls  so  far  a8
 agricultural  knowledge  is  concerned.
 How  is  the  Minister  going  to  correct
 this  defect?

 Shri  Indrajit  Gupta  (Calcutta  South
 West):  In  view  of  the  Food  Minister's
 very  forceful  reiteration  that  the
 country  must  continue  to  depend  on
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 imported  supplies  indefinitely—that  is
 what  I  understand........

 Shri  C,  Subramaniam:  This  is  mis-
 leading  on  what  I  have  said:  this  is
 just  the  Indrajit  way  of  doing  it.

 Shri  Indrajit  Gupta:  May  I  know
 his  reaction  and  the  Government's  re-
 action  to  the  latest  report  appearing
 in  the  press  that  the  American  autho-
 rities  had  said  that  for  the  future
 supplies  of  PL  480  foodgrains—a  sub-
 stantial  part  of  it—the  payment  must
 be  henceforth  made  in  dollars?

 श्री  ग्रोकार  लाल  बेरबा  :  राजस्थान  में
 हर  साल  प्रकाल  पड़ता  है  ।  वहाँ  पर  ट्यूबबेल
 नहीं  लगाए  जा  रहे  हैं  भौर  न  ही  केन्द्र
 राजस्थान  कनाल  को  प्रपने  हाथ  में  ले  रहा
 है  ।  मैं  यह  जानना  चाहता  हूं  कि  राजस्थान  के
 अकाल  को  मिटाने  के  लिये  सरकार  क्या  कदम
 उठा  रही  है  शौर  वहां  पर  ट्यूबबैल  लगाने

 तथा  राजस्थान  कनाल  को  हाथ  में  लेने  के  सम्बन्ध
 में  कया  कार्यवाही  की  जा  रही  हैं  ?

 शी  राससंबक  यावव  :  उपाध्यक्ष  महोदय,
 मैं  मंत्री  महोदय  से  यह  जानना  चाहूंगा  कि  जो
 लेती  लायक  बंजर  भूमि  है,  उस  को  तोड़ने  के
 लिए  क्या  कोई  भूमि  सेना  बनाने  की  योजना
 है  भर  क्‍या  सिचाई  के  लिए  कोई  लघु-सिचाई
 योजनायें  तत्काल  कार्यान्वित  की  जा  रही  हैं।
 माननीय  मंत्री  से  यह  सुन  कर  मुझे  खूशी  हुई
 कि  वह  पांच  वर्ष  में  झ्रन्न  समस्या  को  हल  करने
 जा  रहे  हैं।  लेकिन  इस  सम्बन्ध  में  भ्राज  तक
 जो  लक्ष्य  निर्धारित  किए  गए  हैं  प्लौर  सभी
 मंत्रियों  ,  यहां  तक  कि  पुराने  प्रधान  मंत्री  और
 मौजूदा  प्रधान  मंत्री,  ने  जो  झ्लाश्वासन  दिये
 हैं  ,  उन  को  पूरा  नहीं  किया  गया  है  ।  मैंयह
 जानना  चाहता  हूं  कि  प्रगर  इन  पांच  वर्षों  में
 प्रश्न  समस्या  हल  नहीं  हुई,  तो  क्या  जिला-
 स्तर,  राज्य-स्तर'  झौर  केन्द्र-स्तर  पर  कोई
 खोग  इस  के  लिये  जिम्मेदार  ठहराये  जायेंगे,
 क्योंकि  मेरी  राय  में  मंत्री  महोदय  ने  जो  प्रांकड़े
 दिये  हैं,  वे  ग़लत  हैं,  प्रौर  शासन  की  सारी
 मशीनरी  ऊंपर  से  ले  कर  नीचे  तक  भ्रष्ट  है
 झौर  लाल-फ़ीताशाही  में  शरांबोर  है।
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 Shri  Hari  Vishnu  Kamath:  The  Min-
 ister  has  told  us  something  about  the
 crash  programme.  |  hope  the  crash
 programme  will  give  us  food  and
 neither  the  programme  nor  the  Min-
 istry  will  crash.  Now,  may  I  ask  the
 Minister  whether  he  remembers  the
 promise  that  he  and  the  Prime  Minis-
 ter  gave  as  far  back  as  September,
 964  at  a  conference  of  Opposition
 parties  that  they  would  shortly  con-
 vene—both  of  them  said;  he  was  pre-
 sent  and  the  Prime  Minister  was  pre-
 sent—a  larger  conference  of  Opposi-
 tion  parties  to  discuss  long-term  mea-
 sures  of  food  production  and  distribu-
 tion?  They  were  reminded  in  Decem-
 ber  last  and  again  I  reminded  him  this
 year  but  up  to  now  the  conference  for
 discussing  long-term  measures  is  still
 hanging  fire.  May  I  know  why  it  has
 not  been  called  and  when  he  is  going
 to  call  that  conference,  if  he  means
 business?

 Dr.  L.  M.  Singhvi:  It  seems  the
 Minister  is  unable  to  make  timely  pay-
 ment  in  terms  of  performance,  but  has
 taken  this  opportunity  to  renew  the
 old  promissory  note.  I  should  like  to
 know  whether  there  is  any  acheme  for
 seeking  and  enlisting  Israeli  coopera-
 tion  on  a  large  seale  for  reclaiming
 wastelands  and  arid  zones  in  this  coun-
 try.  whether  the  government  propose
 to  use  Israeli  collaboration  even  in  the
 work  of  the  Desert  Development
 Authority,  which  IT  am  told  is  under
 contemplation  and  whether  the  gov-
 ernment  have  considered  Dr.  Martin
 Jones’  idea  in  respect  of  laying  pipe-
 lines  of  water  from  water-logged  areas
 to  water-scarce  areas.  T  also
 want  to  ask  the  Minister  in
 respect  of  the  statement  that  has  ap-
 peared  in  the  press  today  in  respect
 of  the  foreign  exchange  outlay  for  im-
 proved  seeds  and  fertilisers.  He  has
 not  given  us  that  figure;  he  should
 have  given  it  when  it  has  appeared  in
 the  press.  It  is  said  that  only  Rs.  30
 crores  have  been  sanctioned  against
 Rs.  78  crores  he  had  wanted.  He
 should  also  tell  us  about  the  machi-
 nery  for  fertiliser  distribution.

 Mr.  Deputy-Speaker:  Only  one
 question  need  be  answered.
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 Dr.  L.  M,  Singhvi:  These  are  ques-
 tions  raised  which  are  unanswered.
 Otherwise,  the  debates  are  pointless  if
 questions  are  raised  and  there  is  no
 answer.  He  is  bound  to  answer  all
 of  them.

 Shri  Kashi  Ram  Gupta  (Alwar):
 The  realisation  of  levy  directly  from
 the  cultivator  is  a  sort  of  disincentive
 while  cash  crops  are  an  incentive  to
 him.  What  does  the  minister  propose
 to  do  so  that  the  cultivator  may  have
 an  incentive  to  produce  food  cropa
 rather  than  cash  crops?

 Shri  Dinen  Bhattacharya  (Seram-
 Pore):  Does  the  government  know
 that  in  West  Bengal,  the  procurement
 Price  of  one  maund  of  paddy  has  been
 fixed  at  Rs.  l4,  Rs.  5  and  Rs,  67
 Does  the  government  know  that  for
 producing  one  maund  of  rice  the  pea-
 sant  has  to  spend  at  least  Rs.  2l  per
 maund  and  this  has  been  admitted  by
 the  Chief  Minister  of  West  Bengal  on
 the  floor  of  the  Assembly?  The  State
 Government  say  that  under  the  direc-
 tion  of  the  Central  Government,  they
 have  fixed  the  price  of  paddy  this  way.
 What  is  the  reaction  of  the  govern-
 ment  in  this  matter?  The  levy  has
 been  fixed  not  on  the  actual  produc-
 tion,  but  on  the  ownership  of  the  land
 without  any  concern  regarding  actual
 production.  So,  there  is  great  dis-
 satisfaction  among  the  peasantry.  Al-
 ready  an  agitation  has  been  started.
 What  is  the  reaction  of  the  govern-
 ment  to  this?

 Shri  Bhagwat  Jha  Azad:  While  I
 appreciate  the  statement  that  the  gov-
 ernment  has  decided  that  there  will
 be  not  only  no  cut  in  the  proposed
 allotment  to  agriculture  but  if  neces-
 sary  it  wil]  be  increased,  may  I  know
 from  the  minister  if  they  have  also
 decided  on  a  deadline  by  which  they
 would  make  the  country  self-sufficient
 and  free  from  the  stinking  PL  480
 imports  or  whether  the  imports  will
 only  increase  and  in  the  end  they
 will  say,  “Sorry,  the  monsoon  has
 failed"?

 Mr,  Deputy-Speaker:  Shri  Sheo
 Narain.
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 As  hem.  Momber;  Why  are  you
 allowing  more  than  one  member  from
 the  Congress  Party  to  put  questions?
 (Interruptions).

 Mr.  Deputy-Speaker;  They  are
 three  times  the  strength  of  the  oppo-
 sition.  |  have  allowed  9  opposition
 members  to  put  questions,  I  can  call
 27  Congress  Members.

 Shri  Sheo  Narain:  Is  it  a  fact  that
 the  greatest  hindrance  to  the  solution
 of  the  food  problem  is  the  zonal  sys-
 tem?  Are  you  going  to  remove  it  or
 not?

 Shri  Mohammed  Koya  (Kozhi-
 kode):  ‘Yesterday  I  referred  to  press
 reports  in  Kerala  that  the  rice  quan-
 tum  of  the  ration  there  will  have  to
 be  reduced  to  4  o7.  because  Andhra
 and  Madras  will  not  be  able  to  supply
 Tice.  I  want  to  know  what  the  posi-
 tion  is  in  that  regard.

 Shri  A.  PF.  Sharma  rose—
 Mr.  Deputy-Speaker:  I  am  not  al-

 lowing  any  more.  Shri  Subramaniam.
 Shri  A,  P.  Sharma:  When  I  inter-

 rupted  the  minister  during  his
 speech,  he  was  prepared  to  answer,
 but  you  did  not  allow  me.  He  said
 he  will  answer  questions  at  the  end.

 Mr.  है  I  have  allow-
 ed  ll  members.  I  am  not  allowing
 any  more.

 Shri  A.  FP.  Sharma:  I  was  entitled
 to  interrupt  at  that  time  He  assured
 me  he  would  answer  questions  at  the
 end

 Mr,  Deputy-Speaker:  I  cannot  al-
 low  any  more,

 Shri  §.  N.  Chaturvedi  (Firorabad):
 This  is  not  fair.

 Shri  A.  P.  Sharma;  We  come  from
 a  deficit  area.

 शौ  हुकम  चन्द  कक्तथाय  :  हमें  भी  सवाल
 पूछने  का  मौका  दिया  जाए  t  मैं  दस  बार  खड़ा
 हुआ  हूं  |
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 Shri  Priya  Gupta:  What  shall  we

 tell  the  people  who  have  elected  us?
 Mr.  Decjuty-Speaker:  We  have

 spent  8  hours  oa  this  debate  and  as
 Many  as  78  members  have  taken  part.
 I  have  allowed  |l  members  to  put
 questions.  I  cannot  allow  anybody
 else.

 Shri  Priya  Gupta:  He  did  not  touch
 on  our  points  and  you  are  not  allow-
 ing  us  to  put  questions,  This  is  not
 democracy.

 Shri  A.  P.  Sharma;  The  minister
 Was  prepared  to  answer...

 Mr.  Deputy-Speaker;  Order,  order.
 T  cannot  understand  a  Congress  Mem-
 ber  interrupting  like  this.  The  min-
 ister  is  replying  for  the  government.

 Shri  A.  P  Sharma:  It  is  not  a  ques-
 tion  of  party.  We  are  facing  difficul-
 ties  in  the  field.

 ‘Mr.  Deputy-Speaker:  You  miist
 maintain  some  decorum  here.

 aft  हुकम  चन्द  कछुवाय  :  जनता  भूखों  मर
 रही  है  भौर  प्राप  हमें  सवाल  तक  नहीं  पूछने
 बेले  ti  हमें  भी  सवाल  पूछने  का  मौका
 दिया  जाए  ।  हमारे  क्षेत्र  में  श्रकाल  पड़ा  हुभा
 ti

 att  लथ  खिसममे  :  उन  को  सवाल  पूछने
 दीजिये  t

 जी  बागड़ौ  मेरा  एक  व्यवस्था  का  प्रश्न
 है  a  भ्रापते  छुद  बचन  दिया  था  कि  उनको
 लवाल  पूछने  की  श्राप  हजाज़त  देंगे  ।  मंत्री
 महोदय  ने  कहा  था  कि  बाद  में  वह  उन  के  सवाल
 का  जवाब  देवेंगे  1  प्रब  वह  प्रपने  बचन
 से  मुकर  *हैं  हैं।  गौर  बवल  भंगी  बन
 रह  हैं।
 Mr,  Depaty-Speaker:  I  am  not  al-

 lowing;  there  is  No  point  of  order.

 Sbri  C  Subramaniam:  At  the  ow-
 set,  I  apologise  to  the  members  for
 not  dealing  with  every  point  which
 has  been  raised  here.  I  thought  it
 would  be  physically  impossible.
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 भो  हुकम  अम्य  wT  :  बहस  भापने
 घूरी  सुनी ही  नहीं  ।  बहस के  समय  भाप  यहां
 रहते ता  सब  कुछ  प्रापकी  समस्न  में  श्रा  जाता  t

 आप  यहां  रह  ही  नहीं  ।

 Shri  C.  Subramaniam:  |  have  dealt
 with  it  in  my  own  way.  When  the
 hon.  member  comes  to  my  position,  he
 wil]  be  able  to  deal  with  It  in  a  bet-
 ter  way,  but  that  is  a  different  thing.
 People  have  to  decide  about  it.

 Sir,  |  apologise  to  the  members.  I
 should  have  mentioned  it  earlier  that
 in  the  time  given  it  would  not  be  pos-
 sible  for  me  to  dea)  with  every  useful
 suggestion  that  has  been  made  here.
 (Interruptions).

 Mr,  Depouty-Speaker:  Order,  order.
 Shri  C.  Subramaniam:  That  does

 not  mean  that  I  do  not  attach  impor-
 tance  to  those  suggestions.  I  have
 been  greatly  benefited  by  some  sug-
 gestions.  For  example,  Dr.  Singhvi
 made  a  suggestion  that  we  should  use
 pipelines.  I  agree  it  is  the  best  way
 of  transporting  water  without  evapo-
 ration,  but  that  would  mean  so  much
 af  pipelines  being  available.  If  we
 want  to  import  it,  foreign  exchange
 difficulty  comes  in,  If  we  want  to
 manufacture  it,  there  is  the  question
 of  industrial  capacity  for  that.  We
 can  go  on  arguing  every  point.  I
 agree  there  are  some  points  which
 will  have  to  be  taken  note  of  for  im-
 plementation  with  advantage.

 Shri  Priya  Gupta:  The  minister
 did  not  touch  upon  the  service  condi-
 tions  of  the  employees  of  the  Food
 Department.

 Shri  C.  Subramaniam:  We  are  dis-
 cussing  the  difficult  food  situation
 arising  out  of  the  drought.  No  doubt
 there  are  other  individual  matters,  He
 can  raise  them  during  the  budget
 debate  or  through  questions.

 The  question  was  raised  with  regard
 to  administrative  machinery.
 criticigm  ia  not  against  individuals  of
 the  administrative  machinery.  As  a
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 matter  of  fact!  #e  have  got  first-class
 human  material  in  the  administrative
 machinery.  But  the  system  is  such
 that  we  do  net  utilise  the  human
 materia!  available  in  the  best  way.
 That  is  why  |  have  been  a  severe  and
 consistent  critic  of  the  existing  «ys-
 tem  of  administration.  That  will  have
 to  change  quickly  if  we  want  to  be
 benefited.  That  is  why  perhaps  the
 talk  of  administrative  reforms  com-
 mission  is  there.  I  hope  something
 will  be  done  about  this.

 As  far  as  the  question  raised  by
 Shri  Indrajit  Gupta  ig  concerned,  I  ° am  sorry  he  distorted  my  entire
 speech.  Perhaps,  I  cannot  blame  him
 —I  do  not  know  whether  he  is  a

 Shri  C.  Subramaniam;  Then  I  am  not
 surprised.

 Shri  Indrajit  Gupta:  May  I  inform
 him  that  I  am  not  a  lawyer,  |  have
 not  studied  it.

 Shri  C.  Subramaniam;  As  a  lawyer  I
 appreciate  the  point  of  view  put
 forward  by  him.

 Sir,  I  never  said  that  we  are  going
 te  continually  depend  upon  PL-480.
 On  the  other  hand,  I  thought  I
 emphasised  the  aspect  that  we  are
 to  reach  self-sufficiency  as  quickly
 as  possible.  With  reference  to  that
 Shri  Azad  was  naturally  anxious  to
 know  how  long  it  is  going  to  be.
 I  thought  I  had  mentioned  in  the
 papers  circulated  to  hon.  Members
 that  our  attempt  should  be  to  reach
 self-sufficiency  at  least  by  the  end
 of  the  Fourth  Plan  if  not  earlior.  We
 should  make  every  attempt  even  in
 the  interim  period,  if  it  is  possible,
 to  reach  it.  It  is  not  our  intention
 to  continue  this  import.  Therefore,
 we  shall  try  to  see  in  any  event  we
 fulfll  this  target  and  every  attempt
 will  be  made  for  the  purpose.

 He  raised  the  question  with  regard
 to  dollar  psyment.  I  have  also  seen
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 [Shri  C.  Subramaniam]
 a  paper  report  in  this  connection.
 I  have  also  seen  another  counter
 paper  report  saying  that  this  will  not
 apply  to  India.  But  I  am  not  in
 Possession  of  any  official  information.
 If  such  a  situation  arises  we  will
 ‘have  to  review  the  position  and  find
 out  what  should  be  the  position  that
 the  Government  of  India  will  have
 to  take.

 Shri  Indrajit  Gupta:  Have  you  not
 made  enquiries?

 Shri  C.  Subramaniam:  As  far  as
 Rajasthan  situation  ig  concerned,  not
 only  there  is  Rajasthan,  there  are  very
 many  other  areas  where  the  situation
 is  critical.  I  thought  I  gave  the  assur-
 ance  that  we  would  take  note  of  this
 situation  and  we  shall  try  to  meet  the
 situation  and  relieve  the  distress  as
 far  as  it  lies  in  my  power.

 With  regard  to  the  point  about
 fallow  lands  and  minor  irrigation
 schemes,  we  have  been  discussing  it.
 When  I  did  not  mention  about  a  parti-
 cular  programme,  it  does  not  mean
 that  the  programme  is  not  there.  I
 thought  I  should  highlight  the  new
 programmes  and  not  the  old  ones
 which  we  have  all  along  been  doing.
 I  thought  I  should  tell  about  the  new
 approach  which  would  lead  us  to  self-
 sufficiency.  That  is  why  I  concen-
 trated  my  speech  on  this.  It  does  not
 mean  that  there  is  no  effort  to  bring
 the  fallow  lands  under  the  plough.
 Similar  is  the  position  with  regard  to
 our  minor  irrigation  programme.  As
 a  matter  of  fact,  minor  irrigation  pro-
 grammes,  medium  irrigation  pro-
 grammes  and  major  irrigation  pro-
 grammes,  all  of  them  would  go
 through  to  the  extent  resources  are
 available.

 Then,  as  usual,  Shri  Kamath  in-
 tervened  and  asked  whether  we
 would  crash  or  the  Government
 would  crash.  .

 Shri  Hart  Vishnu  Kamath:  “TI  hope”
 I  said.  I  said:  “I  hope  the  pro-
 gramme  would  not  crash”.
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 Shri  C.  Subramaniam:  |  hope  it  is  a
 genuine  hope  and  not  a  wish  the
 other  way.  Anyway,  that  is  quite
 a  different  thing.

 Shri  Hari  Vishnu  Kamath:  What
 about  the  conference  to  discuss  long-
 term  measures?

 Shri  C.  Subramaniam:  As  a  matter
 of  fact,  in  fulfilment  of  the  promise  a
 committee  of  the  Parliament  has
 been  formed  to  discuss  the  Plan.  It
 has  been  announced,  and  therefore
 those  members  wil]  discuss  the  Plan
 in  full.  In  addition  to  that,  I  am
 sure  the  House  also  will  have  an
 opportunity  to  discuss  the  whole  pro-
 gramme.

 About  Israeli  collaboration  some-
 thing  was  mentioned.  All  knowledge
 and  experience  are  not  confined  to
 Israel  alone.  As  a  matter  of  fact,
 similar  experience  is  available  in
 USSR,  similar  experience  is  available
 in  other  countries.

 Dr.  L.  M.  Singhvi:
 Israel?

 Why  exclude

 Shri  C.  Subramaniam:  Therefore.
 there  are  certain  political  difficulties
 in  seeking  Israel's  collaboration,  I
 want  to  make  the  position  quite  clear.
 We  cannot  just  ignore  this  political
 consideration.

 Shri  M.  R.  Masani:  Shame!

 Shri  C.  Subramaniam:  It  is  not  a
 question  of  shame,  it  is  a  question  as
 to  whether  the  technical  know-how  is
 available  in  any  other  part  of  the
 world.  I  should  like  to  assure  the
 Heuse  that  this  technical  know-how
 is  available  in  various  other  parts  of
 the  world  and  we  are  trying  to  take
 advantage  of  that.

 An  hon.  Member:  It  will  be  rather
 expensive.

 Shri  c,  Subramaniam:  I  am  glad
 this  question  was  raiseqd  by  Dr.
 Singhvi  about  the  foreign  exchange
 for  fertiliser.  As  I  have  already  stat-
 eq  we  have  accepted  these  targets  of
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 availability  for  the  various  periods.
 As  far  as  ‘1966-67,  is  concerned  it  is
 More  important  because  I967-68  can
 be  taken  care  of  a  little  later,  Even
 in  1966-67,  the  kKharif  season  is  morc
 important  than  the  rabi  season,  be-
 cause  for  kharif  season  unless  we
 place  orders  now  we  would  not  be
 able  to  get  fertiliser  for  the  kharif
 season.  Therefore,  every  effort  has
 been  made  and  additional  foreign  ex-
 change  to  the  extent  of  Rs.  20  crores
 has  recently  been  made  available  80
 that  for  the  kharif  crop  a  minimum
 quantity  of  450,000  tonnes  of  nitrogen
 will  be  made  available.  The  foreign
 exchange  position  is  very  difficult.
 Particularly  those  countries  who
 want  us  to  progress  in  agricultural
 development  have  hit  hard  against  our
 agricultural  production  by  denying
 aid  at  the  critical  moment.  For  the
 Purpose  of  fertiliser  we  have  depend-
 ed  upon  US  aid.  As  a  matter  of  fact,
 it  has  been  earmarked  and  we  have
 called  for  tenders  also.  At  this  criti-
 cal  moment  the  aid  has  been  cut  off
 and  they  still  talk  in  terms  that  we
 should  have  more  fertiliser.  We  can-
 not  produce  foreign  exchange  at  a
 moment's  notice.  In  spite  af  that  we
 are  trying  to  be  self-sufficient,  as  far
 as  possible,  with  regard  to  foreign
 exchange.  Therefore,  we  have  scrapped
 everything  and  the  Finance  Minister
 has  been  good  enough  to  make  avail-
 able  foreign  exchange  sufficient  en-
 ough  to  have  450,000  tonnes  of  nitro-
 gen  in  the  kharif  season.  I  have  no
 doubt  that  we  will  review  the  situa-
 tion  with  regard  to  the  rabi  season
 also.  I  hope  economic  aid  also  would
 be  available  from  other  sources.  Even
 if  it  is  not  available,  we  are  not  going
 to  fall  below  the  target  on  that  ac-
 count.  We  shal]  try  our  best  to  see
 that  out  of  our  available  resources  we
 make  fertiliser  available  for  the  coun-
 try  to  go  forward  with  its  production
 Programme.

 Then  there  was  the  question  with
 regard  to  levy  on  the  producers,  whe-
 ther  it  is  a  disincentive  or  not.  That  is
 why  we  have  assured  a  minimum  re-
 munerative  price.  We  are  not  going
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 to  push  the  price  below  that.  We  are
 not  satisfied  with  that.  That  is  why
 procurement  is  always  fixed  at  Rs.  3
 or  Rs.  4  over  the  minimum  support
 price.  Of  course,  sky  is  the  limit  as
 far  as  price  is  concerned.  We  can  go
 on  increasing  the  price,  but  there
 should  be  a  reasonable  level  also,  be-
 cause  we  have  to  take  into  account  the
 consumer's  capacity  also  to  pay.
 Therefore,  that  is  the  only  answer  I
 can  give.

 With  regard  to  West  Bengal  prices
 and  West  Bengal  situation,  I  am  sure
 hon,  Members,  perhaps  some  persons
 belonging  to  that  school,  are  trying
 to  create  difficulties  there  for  a  Gov-
 ernment  which  is  trying  its  best  to
 put  through  a  programme  which  they
 have  been  advocating.  I  know  no
 system  can  be  perfect  and  there  are
 likely  to  be  some  deficiencies,  The
 best  thing  would  be  to  take  it  up  with
 the  West  Bengal  Government  to  see
 that  if  there  are  defects,  if  there  are
 deficiencies,  they  are  removed,  Instead
 of  that,  they  take  an  agitational  atti-
 tude  and  by  that  they  would  only  see
 that  a  beneficial  measure,  a  progres-
 sive  measure  which  has  been  taken  up
 by  the  West  Bengal  Government,  does
 not  work  and  they  will  see  that  it
 fails.  That  will  be  a  failure  of  a
 policy  which  they  themselves  are  ad-
 vocating.  I  hope  this  will  be  kept  in
 mind.

 Shri  Dinen  Bhattacharya:  What
 about  the  price?  The  Government  of
 West  Bengal  says  that  it  is  under  your
 instructions  that  they  have  fixed  the
 price.

 Shri  C.  Subramaniam:  It  is  not
 under  any  instruction  from  me.

 Shri  Dinen  Bhattacharya:  The  Cen-
 tral  Price  Commission.

 Shri  C.  Subramaniam:  We  discussed
 the  situation  and  we  came  to  an
 agreement  at  what  level  the  price
 should  be  fixed.  If  there  is  a  case  for
 any  increase  in  price  I  am  sure  the
 West  Bengal  Government  wil)  be  as
 solicitous  of  the  producer's  interest  as
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 the  hon.  Member;  I  hope  they  will
 take  it  up  with  the  Central  Govern-
 ment  and  then  we  can  come  to  a  diffe-
 rent  conclusion  with  regard  to  prices.

 Shri  Bakar  Ali  Mirra  (Warrangal):
 What  about  land  reforms?

 Shri  C.  Subramaniam:  |  think,  Sir,
 I  have  answered  all  the  points  that
 have  been  raised.  If  any  other  point
 has  been  left  out,  I  wil]  look  into  it

 ~and  take  the  necessary  action.  Every-
 thing  is  important.  I  want  to  make
 this  position  clear.  I  do  agree  there

 -are  many  things  which  have  got  to  be
 done,  but  my  point  is  that  I  am  not

 _going  to  plead  the  excuse  that  land
 teforms  have  not  been  done,  new
 irrigation  resources  have  not  been
 developed  and  therefore  [  have  not
 reached  the  target.  That  is  why  I  am
 formulating  a  programme  utilising  the
 exchange  reserves,  utilising  what  we
 have  already,  to  reach  this  level  of
 production.  Therefore,  it  is  not  as  if
 we  are  ignoring  other  things,  They
 will  also  come  through.  Whether  they
 come  through  or  not,  it  will  be  my
 endeavour  to  vee  that  by  this  new
 programme  we  reach  a  level  of  pro-
 duction  which  will  take  us  to  the  stage
 of  self-sufficiency,

 Shri  Kashi  Ram  Gupta:  My  point
 was...

 Mr.  Deputy-Speaker:  That  will  be
 looked  into.  Substitute  motions
 4,,l0  and  3  are  motions  for  disap-
 proval.  Can  I  put  them  all  together?

 Shri  M.  BR,  Masani:  No.  l]  may  be
 put  separately.
 44  hrs.

 Mr,  Deputy-Speaker:  The  question
 is:

 That  for  the  original  motion,  the
 following  be  substituted,  namely:—

 “This  House,  having  considered
 the  food  situation  in  the  country,
 disapproves  of  the  food  policy  of
 the  Government  of  India  and  is  of
 opinion  that  in  order  to  end  the

 and  Drought  6II2
 Conditions  (Ms.)

 over-dependence  on  imported
 foodgrains,  following  measures  be
 adopted—

 (a)  highest  priority  be  given  in
 all  Plans  to  allocations  for
 water,  credit,  roads  and  for
 Providing  incentives  and
 facilities  to  farmers  like  the
 availability  of  fertilizer,  good
 seed,  electric  power,  imple-
 ments,  diesel  oil  and  kero-
 sene  at  reasonable  prices;

 (७)  end  compulsory  procurement, and  accept  the  right  of  the
 farmer  to  sell  his  grain  in
 the  free  market  without  any
 maximum  price  being  impos-

 (ce)  abolition  of  all  zonal  and  local
 restrictions  on  the  sale  and
 movement  of  foodgrains,  gur,
 groundnut  and  all  edible  oils
 and  the  re-establishment  of
 a  common  market  throughout
 India;

 (d)  a  price  support  policy  be
 evolved,  where  under  the
 Government  wil!  be  an  un-
 limited  buyer  of  foodgrains
 from  producers  at  remunera-
 tive  prices,  determined  ac-
 cording  to  clearly  stated  prin-
 elples  to  be  enunciated  by  an
 Agricultural  Prices  Com-
 mission,  functioning  not  as  a
 departmental  organisation  but
 as  an  independent  statutory
 commission;

 (e)  as  a  temporary  measure,  un-
 til  preduction  catches  up  with
 the  demand,  the  supply  of
 foodgrains  to  the  péorer  sec-
 tions  of  the  population  be
 subsidized  by  Government,
 and  for  this  purpose  grain  be
 purchased  by  Government
 from  big  farmers  at  remu-
 nerative  prices;  and

 (f)  the  Constitution  (Seventeenth
 Amendment)  Act  be  repeal-
 ed.”  (2l).

 The  Lok  Sabha  divided:
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 Bade,  thri  Hirmauishji,  Shri  Reddy,  Shri  Nerasimba
 Berwa,  Shri  Onker  Lal  Kachhavaiys, Shri  Hukam  Chand  Singh,  Shri  ¥.  D,
 Bbeel,  Shri  P.  H.  Kobor,  Shri  Swamy,  Shri  ह... ि
 Bute  Singh,  Shri  Krishnapal  Singh,  Shri  Teo  Singh,  Shri
 Dandekar,  Shri  N.  Mahananda,  Shri  Trivedi,  Shri  U.  M.
 Deo,  Shi  P.  K.  Masani,  Shri  M.  RB.  Yudhvir  Singh,  Shri
 Guishan,  Shzi  Mave,  Shri
 ‘Gepta,  Shri  Kesbi  Rem  Rem  Singh,  Shri

 NOES
 Achothas,  Shr  Kisan  Veer,  Shri  Rewendale,  Shri
 Alageson,  Shri  Koujalgi,  Shri  H.  द  Ray,  ह...  Reouks
 Alva,  Shri  A.  s.  Kripa  Shaoker,  Shri  Reddler,  Shri
 Amey,  Dr.  M.S.  Lahshmjkanthamma,  Sheimati  Reddy,  Shrimat!  Yeshods
 Anjatappa,  Shri  Lalit  Sen,  Shri  ‘Saka,  Dr.  a  KE.
 Asad,  Shri  Bhagwat  Jha  Legmi  Bai,  Shrimeti  अबद,  Shri  A.  5,
 Babunath  Singh,  Shvi  Malaichami,  Shri  Samanta,  Shri  s  C.
 Bal  Krishna  Singh,  Shei  Mallish,  Shri  U.S,  Sanstak,  Shri  Nardeo
 Balakrishnan,  Shri  Mandal,  Shri  Yamuoe  Proved  Sand  Rupjl,  Shri
 Berman,  Shri  P.  ©.  Maniyangedan,  Shri  Satyabhama  Devi,  Shrimati
 Baywant,  Sbri  Mantri,  Shri  D.  D.  Sen,  Shel  A.  K.
 Bhagsi,  Shri  B.  KR.  Marandi,  Shri  Shankaraiya,  Shri
 Bhattacharyya,  Shri  C.  K.  Maruthiah,  Shri  Sharma,  Shri  A.  P,
 Brabrn  Prakash,  ShrF  Mehrotra,  Shri  Braj  Behari  Shashi  Ranjan,  Shei
 Brajevhwar  Prased,  Shri  Mehtus,  Shri  Jaghvant  Shastri,  Shri  Lal  Bahadur
 Brij  Boel  Lal,  Shri  Minimata,  Sbhrimati  Shanri,  Shri  Ramanand
 Brij  Raj  Singh-Kotek,  Shri  Mirza,  Shri  Bakar  Ali  Sheo  Narain,  Shri
 Chakraverti,  Sbrj  P.  BR.
 ‘Chanda,  Shrimati  Jyouna

 .Mobanty,  Shri  Gokulanatda
 Morarka,  Shri  Shivenanjappa,  Shri

 Shyam  Kumari  Devi,  Shrieti
 Chandrika,  Shri  More,  Shrik.  L.  Siddananjeppa,  Shri
 Chaudhry,  Shri  Chancremani  Lal  Munani,  Shri  David  Sidheshwar  Prasad,  Shei
 Chaudhuri,  Shr  Dh  Se  Murthy,  Shri  BE  5.  Singh,  She  D.  N.
 Chavan,  Shri  I),  R.  Muthiah,  She}  Singh,  Shri  K.K.
 Daljit  Singh,  Shri  ‘eanda,  Shri  Singh,  Shri  S$.  T.
 Das,  Shr  8.  ६.  Niranjan  Lal,  shri  Sinha,  Shrimati  Ramdulari
 Das,  Shri  N.  T.  Pasne  Lal,  Shri  Sivappraghayean,  Shri  Ku.
 Das,  Shri  Sudbanau
 Deshmukh,  Shrimat  Virlabai
 Dey,  Shri  s  K.
 Dixit,  Shri  N.
 Durai,  Shr  tha
 Dwivedi, Shri  M.  L,

 Paramasivan,  Shri
 Patel,  Shri  N.  N.
 Patel,  Shri  Raieshwar
 Patil,  Shri  D.  S
 Patil,  Shy  J.  Ss.
 Patil,  Shri  ‘T.  A,

 Srinivasan,  Dr.  P,
 Subberaman,  Shri
 Subramaniam,  Shri  C.
 Sumat  Prasad,  Shri
 Swamy,  Shri  M.  P.
 Swaren  Singh,  Shri

 Elayaperumal,  Shri  Prabhakar,  Shri  Naval  Tiwary,  Shri  K.N.
 Hag,  Shri  M.  M.  Pratap  Singh,  Shri  Tiwary,  Shri  R.  5s. Hem  Raj,  Shri  Rai,  Shrimet)  Sehodare  Ba  ‘Tripathi,  Shri  Krishna  Deo
 Jadhav,  Shri  M.L.  Ram,  Shri  T.  ‘Tula  Rar,  Sheri
 Jadbarv,  Shri  Tulshides  Rem  Sewak,  Shri  फन्क।,  Shri
 Jamunadevi,  Shrimat)  Kameswamy,  Shri  द  K.  Shri  Shiva  Dutt
 Jayaraman,  Sbri  Ramabekher  Prasad  Singh,  Shri  Vali,  Shri
 Kambk,  Shri  Rane,  She  Verma,  Shri  K.K.
 Kappen,  Shri  Reo,  Dr,  K.  L.  Vidyalankar,  Shri  A.  N.
 Karuthirumen,  Shri  Rao,  Shri  Muthpal  ‘Wadlwa,  Shri
 Kederna,  Shri  C.  M.  Rao,  Shri  Remaperky  Yedava,  Shri  B.  P.
 Khan,  Shri  Shahnewar  Rao,  Shri  Rameshwar
 Kinder,  Lal  Shri  Rout,  Shri  Bhola

 and  Drought  6I74

 Substitute  Motions  Nos.  I,  0  and  aw
 regarding  “Food  situation”  to  the  vote
 of  the  House,
 The  Substitute  Motions  No.  ,  0  and
 I3  were  put  and  negatived,

 Mr.  Deputy-Speaker:  The  result  of
 the  division  is:  Ayes..  22;  Noes.  1a.

 The  motion  was  negatived.
 Mr.  Deputy-Speaker:  Now  I  will  put

 235  (Ai)  LS—7.
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 Mr.  Deputy-Speaker:

 Shri  Indrajit  Gupta:  Why  all  to-
 TI  want  No.  9  to  be  put gether?

 separately,

 भी  मु  लिमये  : मेरा 12  नम्बर
 अलग  से  शिया  जाय  और  उसे  जाय  |  (९)  ban  on  bank  advances  against सेलि  जड़ी

 “I  foodgrains  to  private  parties,
 and  liquidation  of  rural  in-
 debtedness  and  provision  of
 cheap  credit  for  cultivation;

 Mr.  Deputy-Speaker:

 Now  I  shall
 put  Substitute  Motions  Nos.  5,  6,  7,  8,
 9  and  I2  to  the  vote  of  the  House.

 All  right.  I
 shall  put  Substitute  Motion  No.  9

 DECEMBER  7,  965  and  Drought
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 (a)  monopoly  procurement
 foodgrains  by  State  agencies
 from  the  farmers  at  economic
 prices;

 (b

 first  to  the  vote  of  the  House.  The
 question  is:

 That  for  the  original  motion,  the  (e
 following  be  substituted,  namely:—

 (d)  introduction  of

 statutory  rationing  for
 towns  with  a  population  of  I
 lakh  and  above,  and  exten-
 sion  of  fair-price  shops  in  all
 rural  areas;

 crop
 cattle  insurance  schemes;

 “This  House,  having  considered
 the  Food  situation  in  the  country,  (f)  erash  programmes  for  provi-
 deplores  the  continued  depen-
 dence  of  the  Government  on  im-
 port  of  foodgrains,  its  failure  to
 introduce  effective  State  trading
 in  foodgrains,  to  implement  radi-
 cal  land  reforms,  end  to  check
 the  antipeople  activities  of  food
 hoarders  and  speculators,  and  calls  (ge
 upon  the  Govermment  to  imple-
 ment  immediately  the  following
 measures  on  an  emergency  foot-
 ing:—

 Division  No.  77]
 Aney,  Dr.  M.  5.
 Bagri,  Shri
 Banerjee,  Shri  5.  M.
 Bhateecharya,  Shri  Dinen
 Bliss,  Shri  Mohammad
 ‘Gupta,  Shri  Indradit

 Achuthan,  Shri
 Alagesen,  Shri
 Abr,  Shri  A.  5.
 Anjaneppa,  Shril Babunath  Singh,  Shri
 Bal  Krishna  Singh,  Shri
 Balakrishnan,  Shri
 Barman,  Shri  P.  C.
 Baawant,  Shri
 Bhagat,  Shri  8.  BR

 distribution  of  fallow  and
 waste  lands  to  peasants,
 proper  enforcement  of  tenancy
 laws:

 sion  of  seeds,  fertilizers  and
 water,  and  development
 large-scale  mechanised  farms
 in  the  public  sector,  on  the
 Suratgarh  model,  at  least  one
 for  each  State;  and

 special  relief  measures  and
 concessions  for  the  drought-
 affected  areas.”  (a)

 The  Lok  Sabha  divided:

 AYES
 Kar,  Shrj  Prabhat
 Kohor,  Shri
 Limaye,  Shri  Madhu
 Mukerieo,  Shri  H.  क,
 Maurmu,  Shri  Sarkar
 Pattnayak,  Shri  Kishen

 NOES
 Bhatuacharyya,  Shri  C.  K.
 Bheel,  Shri  P.  H.
 Beajeshwar  Prasad,  Shri
 ‘Brij  Basi  Lal,  Shri
 Buta  Singh,  Shiri
 Chakraverti,  Shri  P.  R.
 (Chanda,  Shrimatl  Jyotens
 Chandriki,  Shri
 ‘Chaudbry,  Shri  Chandramani  [.a)
 ‘Chendbari,  Shri  D.  s

 (uq¢'r2  brs.
 Reddy,  Shri  Eawere
 Reddy,  Shri  Yellamenda
 Utiya,  Shri
 Yadhav,  Shr;  Ram  Sewak

 Chavan,  Shri  D.'R.
 Chavda,  Shrimati  Johraben
 Daljit  Singh,  Shri
 Dandekar,  Shri  क्य,

 Daa,  Shri  Sudbansu
 Deshmukh,  Shrimati  Vimlabai
 Dey,  Shri  3.  K.
 THlt,  Shri  G.  N.
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 Dorsi,  Shri  Kashinaths  Minimata,  Sbrimati
 Dwivedi,  Shri  M.  L.  Mirza,  Shri  Baker  All
 Elayaperumal,  Shri  Mohanty,  Shri  Gokulananda
 Gajraj  Singh  Rao,  Shri  Morarka,  Shri
 ‘Gulshan,  Shri  More,  Shri  K.  L.
 Hag,  Shri  M.  M.  Munem,  Shri  David
 Hem  Raj,  Shei  Murthy,  Shri  B.  5.
 Himmatsinhji,  Shri  Muthiab,  Shri
 Jadhav,  Shri  M.  L.  Nanda,  Shri
 Jedbav,  Shri  Tulsbides  Nirasjen  Lal,  Shri
 Jamuna  Devi  Shrimati  Panna  Lal,  Shri
 Jeyareman,  Shri  Paeremativan,  Shri
 Kemble,  Shri  Patel,  Shri  N.  N.
 Kappen,  Shri  Patil,  Shr  D.  s
 Karuthiruman,  Shri  Patil,  Shri  J.  s.
 Kedaria,  Shri  C.  M.  Patil,  Shri  T.  A.
 Kinder  Lal,  Shri
 Kisan  Veer,  Shri
 Kowslgi,  Shri  N  ५.
 rips  Shankar,  Shri

 Prabbaker,  Shri  Naval
 Pratap  Singh,  Shri
 Rai,  Shrimat|  Sahodra  Bai
 Ram  Sewak,  Shri

 Lakhmu  Bhawani,  Shri  Rameswamy,  Shri  V.  K.
 Lakshmikenthamma,  Shrimati  Ramsbekhar  Prasad  Singh,  Shri
 Lalit  Sen,  Shri  Rane,  Shei
 ‘Laxmi  Bai,  Shrimati  Rao,  Dr.  K.  L.
 Malaichami,  Shri  Reo,  Shri  Muthyal
 Majliah,  Shri  U.  s.  Reo,  Shri  Ramepathi
 Adandal,  Shri  Yamuna  Prased  Reo,  Shri  Rameshwar
 Aedaniyengedan,  Shri  Reut,  Shri  Bhola
 Maotri,  Shri  D.  D.  Rawandals,  Shri
 biarand|,  Shri  Ray,  Shrimeti  Remuke
 Maruthish,  Shri  Reddiar,  Shri
 Amani,  Shri  M.  RB.  Reddy,  Shri  Neresimba
 Adebrotra,  Shri  Braj  Bihari  Reddy,  Shrimati  Yeshods
 Mehra,  Shri  Jagrant  Saha,  Dr.  5.  Ke

 Saigal,  Shri  A.  5.
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 ta,  Shri  S.C.
 Sanatak,  Shei  Nardeo
 Sanji  Rupji,  Shri
 Satyabbama  Devi,  Shrimati
 Sen,  Shri  A.  K.
 Shankaraiya,  Shri
 Sharma,  Shri  A.  P.
 Shashi  Ranjan,  Shri
 Shastri,  Shri  Lal  Bahadur
 Shastri,  Shri  Ramanand
 Sheo  Narain,  Shri
 Shivananjappa,  Shri
 Shyam  Kumari  Devi,  Shrlematl
 Siddananjappa,  Shri
 Sidheswer  Praasd,  Shri
 Singh,  Shri  D.  N.
 Singh,  Shri  s  T.
 Sinba,  Shrimati  Ramdulari
 इ एच्ुससबडॉ बक का,.  Shri  Ku.

 Tan  Singh,  Shri
 ‘Tiwary,  Shri  K.  N.
 ‘Tiwary,  Shri  R.  5.
 Tripathi  Shri  Krisboa  Deo
 Tula  Ram,  Shri
 Tyagi,  Shri
 Upadhyaya,  Shri  Shiva  Dutt
 Vale,  Shri
 ‘Wadiwa,  Shri
 Yadava,  Shri  B.  P,

 prehensive  food  policy  based  on
 the  following:—  .

 (a)  a  food  army  to  bring  culti- Mr.  Deputy-Speaker:  It  will  be  re-
 eorded.  The  result  of  the  division  is:
 Ayes..  ‘16;  Noes..  ‘1355,

 The  motion  was  negatived.

 Mr,  Deputy-Speaker:  The  question
 is:

 That  for  the  original  motion,  the
 following  be  substituted,  namely:—

 “This  House,  having  considered
 the  Food  situation  in  the  country,
 is  of  opinion  that  the  Government
 have  miserably  failed  to  solve
 the  food  problem,  that  they  have
 put  the  country  in  the  position  of
 humiliating  dependence  on  US
 PL-480  food  supplies  and  that  the
 Government  should  adopt  a  com-

 (b)

 (c)

 (d)

 vable  waste  lands  under  the
 plough  and  execute  small  ir-
 rigation  projects  on  a  mass
 scale  (wells,  tanks,  smal]  dams
 etc.)  be  raised,  and  free  irri-
 gation  facilities  to  small  pea-
 sants  for  growing  foodgrains
 be  provided;

 total  prohibition  of  evictions
 from  land  be  enforced  and  a
 ceiling  on  land  holdings  at
 three  times  of  the  economic
 holding  be  fixed;
 land  revenue  or  lang  tax  on
 profitiess  “agriculture  be  abo-
 lished:
 parity  in  industrial  and  agri-
 cultural  prices  be  maintained;
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 (e)  liberal  loang  to  the  peasants
 against  the  security  of  crops
 be  granted,  and  whole-sale

 Food  Situation  DECEMBER  ty  065  and  Drought
 Conditions  (Mz.)

 sential  commodities,  especially
 in  the  famine-striken  areas  be

 6I20

 trade  in  agricultural  commo-
 ‘dities  Be  rationalised;

 (f)  an  equitable  system  of  distri-
 bution  of  foodgrains  and  es-

 Division  No.  12)
 Bagri,  Shri
 Banerjee,  Shri  5.  M.
 Bhattacharya,  Shri  Dinen
 Ellas,  Shri  Mohammed
 Gupta,  Shri  Indrajit

 Achuthen,  Shri
 Alagesan,  Shri
 Alva,  Shri  A.  5.
 Anry,  Dr.  M.  Ss.
 Anjaneppa,  Shri
 Babunath  Singh,  Shri
 Bel  Krishna  Singh,  Shri
 Balakrishnan,  Shei
 Barman,  Shri  P.  C.
 Bavwant,  Shri
 Bhoget,  Shri  H.R.
 Bhattucharyya,  Shrj  C.  KE.
 Brojeshwur  Prasad,  Shri
 Brij  Basi  Lal,  Shri
 ‘Chakraverti,  Shri  P.  BR.
 Chanda  Shrimati  Jyouna
 Chandriki,  Shri
 Chaudhry,  Shri  Chanjdramani  Lal
 Chaudhur:  Shri  D.  Ss.
 ‘Chavan,  Shri  D.  १,
 Chavda  Shrimati  Johraben Doalpt  Singh,  Shri
 Dus,  Shri  B.  K.
 Der,  Shri  N.  T.
 Dua,  Shri  Sudhansu
 Deshmukh,  Shrimari  Virnlabai
 Dey,  Shri  Ss.  Ke
 Disit,  Shri  G.  N.
 Dorai,  Shri  Kasinetbe
 Dwivedi,  Shri  M.  L..
 Elayaperumal,  Shri
 Hog,  Shri  M.  M.
 Hem  Raj,  Shri
 Jadbay,  Shri  M.  L.
 Jadbav,  Shri  Tulshides
 Jamunadevi,  Shrimati
 Jeyeraman,  Shri
 Kechhavaiya,  Shri  Hukam  Chand
 Kamble,  Shri
 Kappen,  Shri
 Karuthiruman,  Shri.
 Kedaria,  Shri  C.  M.
 Khan,  Shri  Shahnawar

 AYES
 Kar,  Shel  Prabhat
 Limaye,  Shri  Madhu
 Mukerjee,  Shri  H.  N,
 Murmu,  Shri  Sarkar
 Pattnayak,  Shri  Kishen

 NOES
 Flodar  Lal,  Shri
 Kisan  Veer,  Shei
 Koujalgl,  Shri  H.  V.
 Kripa  Shanker!  Shri
 Lalshmikenthammas,  Shrimet!
 Lalit  Sen,  Shel
 Laxmibai,  Shrimati
 Malsichamil,  Shri
 Malliah,  Shri  U.  5.
 Mandal,  Shri  Yamune  Presed
 Maniyangedan,  Shel
 Mantri,  Shri  D.  D.
 Marandi,  Shri
 Meruthlah,  Shri
 Mehrotra,  Shri  Brej  Bihari
 Mebts,  Shri  Jashvant
 Minimata,  Shrimat]
 Mirza,  Shri  Bakar  All
 Mohanty,  Shri  Gokulanands
 Morarka,  Shri
 More,  Shr  K.  L.
 Munzni,  Shri  David
 Murthy,  Shri  B,  5.
 Muthjah,  Shri
 ‘Manda,  Shri
 Niranjan  Lal,  Shri
 Panna  Lal,  Shri
 Paramasiven,  Shei
 Patel  Shri  N.  क,
 Patel,  Shri  Rajeewer
 Pail,  Shri  D.  s
 Patil,  Shri  J.  5.
 Patil,  Shri  T.  A.
 Prabhaker,  Shri  Naval
 Pratap  Singh,  Shei
 Rai,  Shrimati  Sahodra  Bai
 Rem,  Shri  T.
 Ram  Sevak,  Shri
 Ramaswamy,  Shri  ्,  K.
 Ramshekbar  Prasad  Singh,  Shri
 Rane,  Shri
 Reo,  डच  Muthyal
 Reo,  Shri  Ramapathi

 evolved;  and
 (g)  on  big  landholders  who  have

 marketable  surplus
 sory  levy  be  imposed.”  a2)

 The  Lok  Sabha  divided:
 f'tg  hrs.

 Reddy,  Shri  Remakrishos
 Swamy,  Shri  Sivamurhi
 Udiys,  Shri
 ‘Yadar,  Shri  Rem  Sewak
 Yashpal  Singh,  Shri

 Rao,  Shri  Rams
 Raut,  Shri  Bhole
 Rewandale,  Shri
 Ray,  Shrimati  Renuke
 Reddier,  Shri
 Reddy,  Shrimati  Yashods
 Saha,  Dr.  8.  K.
 Saigal,  Shri  A.  3.
 Samanta,  Shri  Ss.  C.
 Sanatak,  Shri  Nerdeo
 Sajal  Rupii,  Shri
 Satyabhama  Dewi,  Shei
 Sen,  Shri  A.  K.
 ‘Shankersiys,  Shri
 Sharma,  Shri  A.  P.
 Shashi  Ranjan,  Shri
 Sbashtri,  Shri  La}  Bahedur
 Shastri,  Shri  Ramanand
 Sheo  Narain,  Shri
 Shinkre,  Shri
 Shivananjappa,  Shri
 Shyam  Kumari  Devi,  Shrimeti
 Siddananjapps,  Sheri
 Sidheshwar  Prasad,  Shri
 Singh,  Shri  D.  N.
 Singhi  Shri  K.  K.
 Singhi  Shri  5.  T.
 Sinks  Shrimati  Ramdulari
 Sivappraghawen,  Shri  Ke.
 Srinivasan,  Dr.  P.
 Subbaraman,  Shri
 Subramaniam  Shri  C.
 Sumat  Praved,  Shri
 Swamy,  Shri  M.  P.
 Swaran  Singh,  Shri
 Tiwary,  Shri  K.  NM.
 Tiwary,  Shri  R.  5.
 Tripathi,  Shri  Krithaa  Deo
 Tule  Ram,  Shri
 Tyagi  Shri
 Upadhyaya,  Shri  Shiga  Dott
 ‘Wadiea,  Shri
 Yodava,  Shri  B.  P.

 Mr.  Deputy-Speaker:  The  result  ofthe  Division  is:  Ayes.  15;  Noes;  1.
 The  motion  was  negatived.

 compul-
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 Mr.  Deputy-Speaker:  |  will  now  put
 substitute  motions  5,  6,  7  and  8  re-
 garding  “food  situation”  to  the  vote
 of  the  House.
 The  substitute  motions  Nos.  5,  6,  7

 and  8  were  put  and  negatived
 The  substitute  motion  No.  2  re.

 “Food  Situation”  was  also  put  and
 negatived,

 Mr.  Deputy-Speaker:  I  now  put
 substitute  motion  No,  ]  of  Shri  Kri-
 shnapal  Singh  to  the  motion  regard-
 ing  the  situation  arising  out  of  drou-
 ght,  to  the  vote  of  the  House,
 The  substitute  motion  ‘No.  l  wag  put

 and  negotived
 Mr.  Deputy-Speaker:  So  we  shall

 now  proceed  to  the  next  item  of  busi-
 ness.

 4°6  brs.
 DELHI  ADMINISTRATION  BILL—

 Contd.
 Mr.  Deputy-Speaker:  We  shall  now

 take  up  further  consideration  of  the
 motion  to  refer  the  Delhi  Administra-
 tion  Bill  to  a  Joint  Committee.  Two
 hours  had  been  allotted.  I  am  told
 the  Business  Advisory  Committee  has
 increased  it  by  one  hour.  So  one  hour
 and  5  minutes  are  left.  How  much
 time  will  the  hon.  Minister  require?

 The  Minister  of  Home  Affairs  (Shri
 Nanda):  I  will  require  half  an  hour.

 Mr.  Deputy-Speaker:  So  we  have
 got  45  minutes  for  discussion.  Shri
 Balakrishnan  may  continue  his  speech.

 Shri  Balakrishnan  §  (Koilpatti):  In
 our  country  one-sixth  of  the  popula-
 tion  belong  to  scheduled  castes,  We
 have  more  than  2,000  municipalities
 and  hundreds  of  Panchayats,  Unions
 but  I  do  not  find  even  half  a  dozen
 Municipal  Chairmen  or  Panchayat
 Chairmen  belonging  to  the  scheduled
 community,  If  at  all  scheduled  castes
 occupy  high  positions,  it  is  omy
 through  nominations  that  they  have
 acquired  those  positions,

 AGRAHAYANA  I6,  887  (SAKA)  Admn.  Bill  622

 My
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 an  which  is  just  and  rea-
 sonable,  is  at  least  one  member
 from  the  sc Reece  community  should
 be  appointed  in  the  Executive  Coun-
 cil.  Regarding  rescrvation  of  seats,
 Government  is  going  to  locate  places
 for  the  reservation  of  seats  for  sche-
 duled  caste.  I  only  request  that  the
 seats  should  be  lucated  in  places  where
 scheduled  communities  are  living  in
 majority.  In  regard  to  Panchayat
 elections,  I  notice  that  seats  are  lo-
 eated  for  scheduled  communities  in
 places  where  there  are  no  acheduled
 communities  living.  It  is,  therefore,
 no  use  locating  seats  in  places  where
 harijan  communities  do  not  live.  I
 request  the  Government  to  sec  that
 seats  are  reserved  in  places  where
 scheduled  communitles  live  in  majo-
 rity.

 Regarding  Clause  6  of  the  Bill  it,
 fixes  the  age  limit  as  25  for  a  person
 to  stand  for  elections  to  the  Metro-
 politan  Council.  When  the  citizen  has
 the  right  to  be  a  voter  at  the  age  of
 2i,  he  has  no  right  to  stand  for  elec-
 tlons  to  the  Metropolitan  Council,  ac-
 cording  to  thig  Clause.  This  Clause
 deprives  the  right  of  a  voter  to  stand
 for  elections.  In  the  case  of  munici-
 pal  elections  and  panchayat  elections,
 every  voter  is  eligible  to  stand  for
 elections.  So  the  same  procedure
 should  be  adopted  in  the  case  of  elec-
 tions  to  the  Metropolitan  Counc!  also.

 Clause  7  deprives  the  right  of
 Parliamentary  members  from  hold-
 ing  membership  of  the  Metropolitan
 Council  while  they  are  Members  of
 Parliament.  I  know  there  are  mo
 many  Parliamentary  members  who
 are,  even  at  present,  holding  high
 Positions  as  Chairmen  or  are  Chalr-
 men  of  Zila  Parishad  while  holding  the
 position  of  Parliamentary  member-
 ship.  I  do  not,  therefore,  understand
 why  only  the  Parliamentary  members
 belonging  to  Delhi  should  be  deprived
 of  holding  the  membership  of  this
 Council.

 Regarding  removal  or  Ohairman
 from  the  office,  the  Municipal  Chair-


